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(iif) 

INTRODUCTION 

1. I, the Chairman of the Estimates Committee for the year 1979-80 

having been authorised by the Committee in this behalf topresent this 

Report on the Budget Estimates for the year 1979-80, in respect of the 
Educatton and Irrigation Departments. 

2. A brief summary of recommendations/observations of the 
Commuttee 1s given 10 Appendix. This summary is not exhaustive and 
for full recommendations or observations of the Committee reference 
should be made to the main Report. 

3. A brief record of the proceedings of each meeting has been 
kept separately in the Vidhan Sabha Secretariat. 

4. The Committee are grateful to the representatives of the 

Education and Irrigation Departments who appeared before them for 
oral examination. 

5. The Gommittee place on record their high appreciation of the 
whole hearted cooperation and unstinted assistance given to it by the 
Secretary, Haryana Vidhana Sabha and his staff working with the 
Estimates Committee. 

DES RAJ, 

CHANDIGARH CHAIRMAN,, 

T'he 26th February, 1980. ESTIMAT ES COMMITTEE.
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r:v" विवाद wientos रवि; पी टा्दएव साफ व गर्व G g 
दा ले पुल दि व जा दूध ० PR S है, ,हकद्ा P 
£ १८ 0w 1 पारािगश््ाशा | लत e लय D 
. oA है, दॉा I कर ये ,. ' । - _। +! Lot 

¢ 1.’.'The Estimates Committee for.the year 1979-80 consisting, of nine 

nemibets was * elected , by. . the Vidhan-Sabha and notified. vide Haryana 
Vidhan Sabha Secretariat Notification  No. EC-3/79-80431,: dated, the 

पी May, 1979, under’Rule '230 of the Rules..of Procedure .and 

Conduct ०" Business in the Haryana Legislative Assembly. . ... 

PR AP . f गई ८ L I AP R SO T 

<t है, ShriDesRdj, MiE«A..;was: nominated. Chairman,_of the -Com- 
mittee by the Hon’ble Speaker. 1, वि, e 

"5, गफड़ Conimittée held ™ 41 sittifgs at Chandigarh "पते 7 sittings 
outside ‘Chandigarh i.e."twq at ‘New Delhi and oneteach at DaTjeeling, 
Gangtok, Calcutta, Bhubangsiwar anfd Purit <37« अप गले नव 

The Committee selected the following Departilents . with' a view fo 

Scrutinjse, their Budget, Estimates for the year 1979-80., ... - 

_ __ _.L_Irrigation; गा ' 
2. Industries;., :. ., (o :‘ _(;“ T 
3. Transport; e - 

4 ~P.WD—(B&R); कान जा पपपणण ,  प .- e 
e, i P T T O 5, Education. ™ * 

पिला O el Ll : PR कि 
4. (a) The Committee scrutimised the materjal, relating to the 

Budget [Estimates of the Education Departmedi _ dnd” Irrigation 

Daphttment, for' thé Vear+1979:80 and oratly'éxamined thes-fepresen- 

tatives of tHese=Depdrtiients. 

(b) The ‘Committesalso Serutinised: the Supplenientary Estimates 

for the year 1979-80 and presented 1ts 1eport ta - the. House 
accord}',ngly‘. - i 

MR T [ e T S SRR G पा 

(© The Committee also desires that the government should 
strictly ‘adhereto the [recommendations.. made, by.ats _prede- 

cessor Committee for the year 1978-79 in Para 7. of its 

o , Eleyenth Report. The Supplementary demands should be 

1.2 Brovidht beforés the House only’in the: cases ©f -etergent 
requirements for the works of Public importance. 

की ता धि i r, A 
U A A L ६ ५ नौ नि . e 

RV R S A जा AR U 
-VJJED,UCKATION, किक . . 

5. Organisation of t,uhue-lDe,,“p\artm\ent & its S\ubqrq:'na_te वि 
दर (I ¢ 

Organization of the office of the Director of Public Instruction, 

Haryana ‘(Headquarteérs-Directorate). . R 
& T 1 - - : N 

1. 'Introduction : . 

The Educatx’on"Dcpaftment is one of the big’g’es't Department of 

the State. Itis being headed byan 1.A.S. Officer. In view of rapid
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development in various spheres of activities relating to School & 
College Education and enormous increase in the Number of Educational 
Institutions, Teachers, it has become: well migh impossible for a head 
of department to cope with the increased rush of work. Therefore, 
Government have'created ‘an’ other posti"of I'A.S:- Cadre ! भाषा! the 
designation' 'of -D.P:I. }(Sehools) and the incumbent- of this, post has 
been 'efitrusted 'most of फिट responsibilities in- the field. of.. school 
Educations-THese" officers are' assisted by 'Two.Joint Directors,:one 
Director State 'Résource: Centre, -Joint:Director Adult Education, Five 

>puty Directors, One Admuiaistrative Officer, Ten Assistant Directors, 
Rsgistrar, ‘Budget * Officer: and’ two vAccounts Officers,. bésides the 
Munisterial staff T, St g 

<7 So fariassthe field offices are.concerned, the Principals of Govern- 
गाना. Colleges,,, Director, ;S.C.E.R.T., District Education Offlceas, 
State/Dustrict Libraries, are functioning under him LI - 

जी जन व 

N ‘2. ~Headquarters,Staff हल रे हि L i aatan gt 

The Strength' of " thé staff employéd at: the'- Directorate consists 
of the following :— , 

.. A . 
हि + t ] 

Sr  Designation No. of Scale of Pay S 
No. posts RO 

1. Joint Director Colleges 1 Rs. 1800/2000 . 
.-2., Joint Director (s) , 1 Rs.  1500/1800+Rs. 200/ 
* " 7 Selé¢tion’ Grade ot S Pt * 

1 [P 

5373 : Administrative Officer,. ... ( 1., :Rs. 700/1300,, ‘with special 
pay of Rs. 200/~ - 

- 4." Difectotr Research, Resource » 1. . Rs. 1200/1900 - 
uoo.Centress Ju-c o o e 

w ol 

" 
PN - o, 

5. Joint Director Adult Education 1  1200/1900 ' 
१1, 7 o e 

6, Deputy Director Colleges. + 1. - Rs.1200/1900, '~ 
- (HES-D) 6 [N i R 

+7. . Dy. Director Schools R ही . Rs. 700/1200+100 S.P. 

8. Asstt. Director Colleges 2 Ks.'700/1600 

9. ' Asstt. Director School Cadre’ 8" “8: 700/1600+Rs. 50 S.P. 
10. Accotats Officer -~ '~ ' “3' " Rs. 600/1100 ' * < - 

117 Rmeglstrar R A Rs 500/850-(-5‘0 S.P_ i 3 

12. Budget Officer 1 Rs. 500/850+Rs. 50 ञ्न 
1 (9 

e, A5 500/850 
“14. Asstf: District Attornéy ~° ' 2" ~ Rs. 350/650+75 S P+ 2 ६. 4 

[  13.  Supenntendents -



Sr Designation . " No. of 50816 of Pay 
‘No. - I posts - R 

अधि. लए S 

{5 Dy Supermtendent , 8 २४. 350/650, पट. हि 

16... "Senior Auditdrs 5 Rs.300/600 ' ' 2. 

17 "क्षण ST ' 1, Re 300500 ¢ 

18, Asdistants V0010 Re.225/500°  ए. 

9," Senior Scale SteAnOgr“‘aphers पथ द 5-,225/5007 कि 

20. Statistical Assistants 6 Rs .225/500 g S 

21. Junior Auditors 3 Rs. 160/400 

22. Drafts-man 1 Rs. 150/300 

23. Junior Scale Stenographers 14 Rs. 140/310 

24. Computors 3 Rs. 130/225 

25. Librarian 1 Rs. 125/300 

26. Steno-typists 6 Rs. 110/225+258S.P. 

27. Clerks 124 Rs. 110/225 

28. Drivers 5  Rs.110/180 

29. Restorers 7 Rs. 100/160 

30. Gestetner Orerators 1 Rs. 100/160 

31. Jamadar to D.P.I. 1 Rs. 75/105 

32. Daftries 7 Rs. 757105 

33. Peons 56~ Rs. 70/95 

34. Sweepers 3 Rs. 70095 

35. Chowkidars 2 Rs. 70/95 

P 

The ministerial staff at, the Directorate is divided into 24 Branches 
headed by the Superintendents/Dy. Superintendents 

B. ORGANISATION OF SUBORDINATE OFFICES (FIELD) 

1. Distt. Education Officer 11 Rs. 700/1200 

W 

जय ये
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At the time of reorganisatiomof the Punjab Statewith effect from 

4 

B 

Tst, November, 1966, 7 posts of the Distt. Education Officers (3 10 
HES Class-1 & 4-.HES Class-If) were allocated to  the.State of 
Haryana. In ordéi to strengthen the Educational’ Administration in 
the field, the Status of all Class-II posts of D E,0’s_was raised 40 
HES Class-I of 8ept. '1967. Further in order to”tore” up éffi¢iency, 
all the D E.Os werg.made- diregtly responsible to the Director by 
abolishing the office “of C'E.O. Ambala 1in Oct., 1967. There are 
11 Distt. Educa ti;on,\ Qtfficers for .all the Distts of the State,at present. 
Government of India”*have now launched a time boufid progranime 
of Adult Educatipn. The Adminjstrative structure ;of this, scheme at 

. ” 
Headquarter and “field"1¢vél is shown as under.””” 

६ ' पर. ८: न से ६. ७ 

Ul U0 o 5 

(६-01 ..र्ता 

1, ) 

धर [ 
LSO ६-७ «६. 
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SET UP OF THE DIRECTORATE" 

D P.I. SCHOOLS 1 DIRECTOR OF PUBLIC INSTRUCTION: HARYANA ; 

] | I पा 7~ 
“1b 1.b.s.. 1D 0. |. , 
AE | 117. I | | | 

l | ! ! | | 33 | । | ए00 ADO । । 

T | | | | | | ! 
| | | | |. { | | ० ।, ; 

*AAED HONEE ID]IDS DDP DDP ADCC DDS ADO SSO ASSO A IO ADTT DDS-I DDS-II ADS-II | ADE DDC ADC ADDC 1 AO | ADCADCC दी RE BO DDFE 

T | | | | | | | |. | | |. | । | C | | |. | | | | | | || | | | 3 | |- - 

Audit’ S-1I Trg. & 
Particulars of the Ed1¥.' Books 1042 Cordi- Planning Budget N.C.C.N.F.C.S-II Admn. M.E. Stat Supply Account Pension Audit Books E.I. E-II S-1 छा Exam Works C-I C-II  Sett. NC.C.Account Pension E- Works~ C-I AdmnA.G. C.R. Budget Plani: 
staff Cel +3 nation Audit Br. Br. Cell Cell Br. Books Estt. Br. Br. Audit 

Supdt. — 1 न 1 1 1 न 1 न 1 — न 1 —_ — 1 1 — 1 — — 1 ना | है 1 — 1 — — 1 1 — —_ 1 जा 

Dy. Supdt. — 1 -- 1 — — —_— 1 — 1 - — 1 _ — 1 —_ — i1 — 4 1 _ 1 _ - 1 - - 1 -- | 1 — — 

Assistant 4 31 5 5 5 5 4 2 6 5 3 2 5 4 ना —_ 6 6 6 € 3 3 4 4 8 — — — — — — —_— —_ 1 . - 

Clerks 3 3 2 4 5 5 3 2 542 3 1 1 8 3 1 — 4 3 4 4 2 2 3 3 4 —_ — — — न - —_ - 17 — न 

Others न — — 

Dy. No. 1977 — 12885 4858 13563 15461 10999 10983 3675 22410 15586 3144 — 7644 6564 —_ — 16966 10271 12408 12174 2632 11701 17098 — 27716 — —_ _— = ना — ना — 40189 —_ | 

Dy. No. 1978 ना 12509 5760 14020 14448 7874 10761 3116 24901 13655 4063 -— 12685 11363 जा — 19623 18775 12256 17712 3739 10252 10670 7783 22053 — - ना ना -— जा ना — . 39815 —_ न 

Dy. MNo. 1979 410 4845 2694 5344 6945 3499 4545 1342 9380 6273 1802 — 5982 —_ —_ ना 6465 8220 4906 10988 2138 4284 7179 2917 9815 — — —_ = न — न — 25861 न न 
ay, 

ABBREVIATIONS USED IN THE CHART 

1. JDS ( Joint Director Schools) 2. JDC (Joint Director Colleges ) 3. ADO ( Administrative Officer) 4. DDC (Deputy Director Collegs ) 5. DDE ( Deputy Director Planning ) 6 DDS (Deputy Director Schools ) 7. ADC ( Assistaat Director Colleges) _ 

8. ADCC ( Assistant Director Cadre Core) 9. AO ( Accounts Officer ) 10. RE ( Registrar Education) 11. BO (Budget Officer) 12. DDS Deputy Director Schools) 13. HONEF ( Heaa of Non-Formal & Adult Education ) 14. AD Stat ( Asstt. Difectos- 

Statics) 15. SSO (State Survey Officer) 16. ASSO ( Asstt. State Survey Officer ) 

I 
§ - 

* JDA (Joint Director Adult Education) 

* DDAE ( Deputy Director Adult Education ) 

* AD (AEI & II-Asstt. Director Adult Education )



CHART OF SUB OQFFICES OF THE EDUCATION DEPARTMENT . i: चर - 

‘SCERT | 
I District Education District Adult Edu. 
] Officers (11) Officers, Class-I(11) 

] | | 
| | | . 

Direct [ Ao irector . Distt. roject cers 

SCIERT Diva ' सिमट Libraries Classl'fl ay. - 
6 

——— OEmudc ers Sec Sch (6) Asstt. Project 

Class-I Officers  (30) &T Officers III 
3 . . J.B. B '+ 

for different Schools Supervisors 

. Wings of (78) o . 
B. SCERT Instructors of 
— -do- - Audit & Non- 

Formal Edu. 

) Centres. 

1i-Class(8) 

[ ) 
साहा Schools Middle Schools Block Edu. Officers 

(975) (824) (117) 

|| 
Heads of 
Pry. School 

4807 

Ab"brev'iatio‘n ' l 

S.C.E.RT. = State Council of 

T 

Educational Research and Training. 

Principals of Govt. 
Art. & Training 

Colleges (15) 

as
3 

£ - 

1 

Central State ' 
Library(1) 

. - 
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6. FUNCTIONS/DUTIES OF THE DISTT. EDU. OFFICERS 
The Distt. Education Officer is the head of Educational Administration at Distt, Level and his duties, inter-alia include 

development 1s maintained पा Keeping with the people’s urges and aspirations consistent with the avaijlable resources. He 15 to carry out regular inspection of Higher Secondary Schools. 

The District Education Officer is further required to carry out snap inspections of some muddle, high/higher secondary schools to ensure that the work of mspection of schools 15 being performed diligently and efficiently. He is also to pay surprise visits to 81] categories of schools 1n the District with a view to check up truancy 11 schools. 

Teports received from the Direcforate. He acts as Drawmng & Disbursing O fficer 1n respect of pay, T A. and contingencies for 015 office as a whole. So far as arrears 1n the disposa 

to the Directorate are despatched to the Headquarters with promptitude. 

The District Education Officer is 8150 responsible preparation of Budget Estimates in respect of his office an offices and institutions under him. To safeguard against ljkely defalcations he has to conduct reasonable physical verification of cash held by the cashier, and Store and stocks being maj by the Store Keeper. 

In fact, the District Education Officer is the king-pin in the educational administration in the District. For efficien t and Intelligent
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| of any of the abovementioned functions the DiJstrict 

Education Officer may take the active assistance of his/her Deputy 

Education Officer. 

The other Functions of District Education Officers are Detailed Below : 

@ Confirmation, fixation of seniority, disciplinary  matters, 

efficiency bar 08565, Pension cases 0 Masters/Mistresses, 

Lecturers/Assistants/Clerks, Head-Clerks  etc. temporary 

advances of G.P. Fund to Non-Gazetted Government servants, 

inspection of schools in the district. 

(1) Minor/Major penalty cases of teachers borne on the district 

cadre appointed after 19.1.62, release of selection grade to 

teachers and maintenance of service records of Heads of 

Hr. Sec. Schools and S.D.E.O’s of the District. 

(i) Merit Scholarship to students, opening of new schools and 

upgrading of schools and all kinds of statistics of the district. 

(iv) Various types of grants to privately managed institutions. 

(v) To write off articles purchased out of Pupil’s Funds to the 

extent of Rs. 500/- 

(vi) Repair of school furniture upto the extent of Rs. 1000/-per 

year. 

(एफ Recruitment of lecturers (School Cadre) through Employment 

Exchange for a period of six months. 

(vui) To promote masters/Mistresses as lecturers 00 seniority-cum- 

merit basis for period of four months. 

(ix) To grant permission to teachers to appear in various Exams. 

(x) Mantenance of personal files of B.A./B. Eds. Masters/ 

Mistresses in the District. Besides various powers have been 

deleIgated to them as laid downin CSR Vol I, I & P.F.R. 

Vol. L. 

(x1) Holding of enquiries in complaint .and other cases. 

7. THE FUNCTIONS OF THE SUB-DIVISIONAL EDUCATION 

OFFICERS 

@® Inspection of Middle/High Schools, all powers of drawing & 

disbursing officers of Middle schools, writing of annual 

confidential reports of heads of Middle and High Schools/ 

Block Education Officers, Submussion of efficiency bar/confir- 

mation/seniority/selection/grad
e/extenswn/pension cases of the 

staff working 1n muddle schools, complaimts and enquiries of 

middle high schools, appomtment of teachers/masters on 

six months basis in middle schools. 
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(1)) Collection of all types of information in respect of middle 
. high schools, Harijans Welfare Scheme, Scholarships & stipends 
cases of muddle schools. 

(i) Maintenance of personal files of teachers & conveying of 
adverse remarks to them, 

(iv) Reimbursement of medical charges not exceeding to Rs. 200/- 
to B.E. O’S and their staff and to the teachers of the High /Mi- 
ddle/Primary Schools. ) 

(v) Sanctioning journey beyond jurisdiction in respect of Middle 
Schools. 

(vi) Preparation/consolidation of budget, nominal rolls and 
expenditure statements under various schemes relating to 
middle schools. 

(शो) To write off articles purchased out of pupil funds upta. 
Rs. 150/- 

(viii) Repair of school furniture under pupil funds rules, 1972 
upto Rs. 750/- 

(ix) To maintain cash book, Store & Stock registers and 
Acquittance rolls, 

Besides various powers have been delegated to the Sub-Divisional 
Education Officers under the CSR Vol. I, IIl and P.F.R. Vol. 1. ' 

Functions of the Block Education Officers-117 Posts in Rs. 300/600 
The Block Education Officers are generally drawn from the cadre of Headmasters/Headmistresses and are responsible for the inspection of Primary Schools functioning under them at least once शा a quarter. They are directly responsible to the Sub-Divisional Educational Officars for proper functioning of these schools in their respactive jurisdiction. It 1s one of their main function to ensure that the staff is fully employed in the school and the available 

faculities are geard to maximum use. They have 10 report regularly any shortfalls 1n the sanctioned strength of the schools and also to see that in case of over-crowding the demand for more staff is communicated to the S.D.E.O. in time. 

The B.E.O. is also inchrage of पिंड own office. He is the Drawing & Disbursing Officer in respect of Primary School teachers and in consequence he has to ensure the timely sub-mission of various periodical reports and returnsjto the SDEO. He has also to see that the character rolls of teachers under him are kept upto-date and their service books and [2४८ accounts brought upto-date. He is responsible for proper maintenance of Cash Books, Store & Stock 
registers and acquittance rolls. 

8. STATE/DISTRICT LIBRARIES 

One State and Six District Libraries are functioning in Haryana. 

The uszfulness of a library is acknowledged on all hands. In fact it 15 one of the most important adjuncts of good education.
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9. "PRINCIPALS OF COLLEGES-15 POSTS 

A Principal of a College is responsible for University Education 

in his college. He is head of the institution and Iead of the college 

Office, Excluding inspection, a Principal has to discharge all functions 

in respect of his college 25 11 the case of DEOs and SDEOs. He 1s 

a teacher in so far as his teaching work 15 concerned. He is an 

administrator in 80 far as the admnistration/ supervisionjcontrol of the 

college is concerned. = ' . 

10. FUNCTIONS OF THE DEPARTMENT 

The Dzpartment 1s responsible for General Education i the 

State The main functions are iicorpofated as below :— 

1. Imparting of instructions. 

2. Over all control of general .Education in the State. 

3. Payment of all kinds of grants to Educational Institutions 

Admunistered by private organisations. 

थे, Free and compulsory primary education & Pre-Pry. Education. 

5. Recognition of the denominational nstitutions. 

6. Affiliation of colleges. ' 

7. Opening of Pry./Middle/High/Hr.Sec. Schools. 

8. Opening of Colleges. 

9, Upgrading of Educational Institutions. 

10. Starting of Training Institutions 806 Teachers Training. 

11. Approval of Library Bookys/Charts/Maps. 

12. Payment of Scholarships and stipends to the students 1 Schools 

and Colleges including the award of freeship and stipencs to 

tClhe students belonging to Scheduled Castes/Tribes & Backwaid 

Classes. - 

13. Promotion of NCC/NSS Activities in the State. 

14. Collection of Educa'tional Statistics. ) 

15. Téking over of Privately fmanaged schools/colleges. 

16. Grants-in-aid to Universities. 

17. Preparation of budget estimates, maintenance of accounts & control 

0४८1 expenditure. 

18. Levying of fees, fines and institution of Pupil funds पा. schools and 

colleges. 

19. Boys Scouts& Girls Guide movement, Physical ‘Education. 

20. Miédical inspection of students of Schools, Colleges. 

21. Maintenance & development of State Library, Amabala & Distt. 

Libraries.
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22. Non-formal and Adult Eduéation Schemes. 
23. Making arrangements for mid-day meals for ehildren studying in 

;Prim,a,ry,classe's, 

24. To bring about qualitative improvement in school education, 
orgamzing in service courses for teachers’ to review, revise and 
write school books, Conducting surveys and research i the area 
of education and to reform the present system of Education 
through the newly set up State Council of Educational Research 
and Training at Gurgaon. 

11. VOLUME OF WORK पार THE DEPARTMENT AND ITS 
SUB OFFICES ‘GOVERING THE PERIOD OF ESTIMATES 

-& GIVING ,FOR THE PURPOSE OF COMPARISION 
CORRESPONDING FIGURES OF PAST 3 YEARS 

Education Department is one 'of the biggest Department in the Stateand about 169, of the total revenue of .the State will be spent 
during 1979-80. 

Due to allround expansion of Education and implementation of various Plan and Non-Plan Schemes, the 'work of the Department has 
tremendously increased. A detailed .report showing the work distri- 
buted amongest the Sub-offices has already beenincorporated in the 
foregoing paras and also given 85 under : — 

Headquarters 

SANCTIONED .STRENGTH OF THE DIRECTORATE, NO. 
OF BRANCHES, FRESH RECEIPTS FOR LAST 

THREE YEARS ° 

A) दर Name of ths Post 1976 1977 1978 
No. 

1. Superintendents 13 13 14 
2. Dy. Superintendents 7 9 8 
3. LA. 2 2 2 
4. Assistants -94 94 102 
5. Clerks 96 -96 110 
6. Computors 2 2 3 
7. Stat. Asstt. 2 2 3 
8. Sr. Scale Steno 2 3 3 
9. Jr. Scale Steno 10 .10 11 

10. Steno-.ypist "5 5 5 
-11.  Editor 1 1 1 
12. Auditor 5 5 5 

143. , Librarijan 1 .1 1 
14. Draftsman 1 1 1 
15. Driver 5 5 5 

" 16, Restorers 5 7 7 
B) No. of branches 21 22 22 
C) ~Annual Fresh -Receipts 2,03,294  2,52,854 2,58,023
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12. EXPANSION OF EDUCATIONAL FACILITIES AT A 

GLANCE TO REVEAL AN INCREASED WORK LOAD IN 

FIELD OFFICES 

No. of Institutions - 

1966-67 . 1977-78 

Govt. Private Govt. Private 

Colleges 8 32 14 99 

पाए. Sec. Schools 7 38 7 104 

High Schools 440 157 920 225 

Middle Schools 704 31 738 17 

Pry. Schools 4322 105 5066 75 

No. of Students & Teachers 

Colleges 29201 80238 

High/Hr. Sec. 99915 104064 
Middle Stage 246751 406945 . 

Primary Stage 810806 1146298 o 

No. of teachers 28885 3596 46765 4676 

of all categorie$ 

13. SCHEMES OR PROJECTS WHICH THE DEPARTMENT 

HAS UNDERTAKEN 

The Department has undertaken the following majox 0605 o 

i) Departmental Examinations. ः 

i) National Cadet Corps/National Service Scheme. 

iif) State Co’uncil of Bducational Research and Training. 

v) Adult Education. 

v) Care School Feeding Programme). 

t 

vi) Scholarships at various levels of Bducation. 

A brief Survey of each of the above projects and the details of the 

plan Schemes are given as under *— 

MAJOR PROJECTS UNDERTAKEN BY THE DEPARTMENT 

(1) Examination Unit:— 

The following examinations are conducted by the Examination unit 

-of the Directorate :— . 

", (1) JB.T.PartI'and I and Two Years integrated course exanti- 
nation: This examination is meant for the training of teachers 

for the Primary schools. 
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B.Ed Part Iand II Examination. This is meant for- the 
training of teachers for the primary schools. This course has 
now been subtituted for the J.B.T. Part I and II since 1976, 

(3 O.T.(L T.C.) Examinations: This examination is meant for 
the language -teachers for secondary schools. 

(4) Nursery teachers training course examination: This is meant 
for teachers specialising 1n the training of children of the age 
group 3-5. 

The relevant details about these examinations are given in the enclosed statement.
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NCC ORGANIZATION 

The organisational set up in respect of N.C.C. Scheme at - the 
Directorate level is attached as Annexure ‘A’ at Page 17. 

All the powers as enshrined in the N.C.C. Act, 1948 for Direc- 
tors of Education are exercised by the Director of Public Instruction, 
Haryana. He-enjoys full powers  in respect of civilian staff posted to the various Battalions in the State and also functions as ' Controlling 
Officer  of :the budget sanctioned for this .purpose . by, the 
State Govt. The work in this respect isalso ' 10060 ' after by the Joint Director Colleges and the Assistant .Director, (A.D.C.C)) as per N.C.C. Act. N.C.C which was introduced in the year 1948 for imparting training in schools and colleges as governed.-by N.C.C. Act 
and rules formed by Govt. of India. It is bemg run jointly by the 
Central and State Governments with their well ,defined responsibilities and powers. N.C.C. training is imparted to the cadets in all the three 
wings of Armed Forces i.e. Army; Navycand 'Air. The -Senior Division caters to the needs of the colleges and Junior Division to schools. There are girls companies/troops in both the senjor and junior Divisionis. The strength of the eadets in various wings is fixed by the Director General, N.C.C., New Delhi. 

e, a0 *, « 
Senior Division Army wing. 9600 - © *' .. 

Junior Division Army wing. 13350 

Senior Division Naval ' 200 

Junior Division Naval 450 

Semior Division Air 400 

Junior Divlsion Air 1350 

Senior Division Girls 1600 

Junior Division Girls 1000 

The Central Govt. bears 50 % of the expenditure on the scheme by 
providing (1) Regular Army Officers and Instructors for the supervision 
and training of cadets (ii) clothing and equipment  (iii) Arms and 
ammunition and other equipment required for training. _Besides it 
50 7, of the camp expenditure incurred by the State Govt. is reimbur- 
sed to it by the Central Govt. The State Govt. provides funds for 
expenditure on civilian staff viz. Clerks, Drivers, Lascars, Peons, 
Chowkidars etc. in N.C.C. Battalions and payment of honorarium of 
N.C.C. Officers, expenditure on renting of building, expenses on 
telephone, office equipment, refreshment to N.C.C. cadets, washing 
allowance etc. 

N.C.C. 

The number of the Senior Divison/Junior Divison units in the



16 

State 15 as under :+— 

Senior Divisio Utits 

1. Infantary Battalions Boys 12 

5. Infantary Battaliods Girls 2 

3, Air squadrod 3 

4, Naval Witlg 1 

5. Group Headquarters. 2 

Juniof Division Troops 

i. Arniy Wing Troops Boys 138 

2. Army Wing Troops Girls 10 

3. Naval 5 

4, Air 14 

There is a provision of Rs. 52,20,260/- during the year 1979-80 
under the scheme. 

¥



A
N
N
E
X
U
R
E
*
‘
A
’
 

N.
C.
C.
 
S
E
T
-
U
P
 

Di
re
ct
or
 

of
 
Pu
bl
ic
 
In
st
ru
ct
io
n,
 

Ha
ry
an
a 

| 

| ं 
Jo
in
t 

Di
re
ct
or
 
Co
ll
eg
es
: 

As
si
st
an
t 

Di
re
ct
or
 
Ca
de
t 

Co
rp
s 

Fi
el
d 

St
af
f.
 

‘i 
| 

) 
Gr
ou
p 

He
ad
qu
ar
te
rs
 

Gr
ou
p 

He
ad
qu
ar
te
rs
’ 

N.
C.
C.
, 

Am
ba
la
 

Ca
nt
t 

N.
C.
C.
, 

Ro
ht
ak
 

) 
| 

: 
| 

. 
——
Ir
Hr
. 

7 
Hr
: 

Bi
. 
NC
C 

Bn
. 

NC
C'

 
Bn

. 
NC

C 
 Bn

. 
NC
C 

 B
n.
.N
CC
 

A
m
b
a
l
a
 

K
a
r
n
a
l
 

10 
Hr.

 
12
'H
r.
 

14
Hr
. 

 L
Hr
. 

1 प
ा, 

Sai
nik

 
2 

पाक
. 

LH
r,
 

| 
Na
va
l’
 

Gi
rl
s-
 

Sc
ho
ol
 

Ai
r 

Sq
n:
 

 Bn
. 
NC
C 

|, 
Ku
ru
ks
he
tr
a 

Am
ba
la
 

 K
un
jp
ur
a 

Ka
rn
al
. 

 R
oh
ta
k 

| 
Ca

nt
t.

 
I | | 

3H
r.
 

 SH
r. 

8
H
r
 

 II
'H.

 
 I5

Hr.
 

 1
6H

r 
13
 

2f
r 

Bn
. 
NC
C 

का
. 

NC
C 

Bn
.N
CC
 

Bn
.N
CC
 

Bn
.J

in
d!

 
 Bn

. 
Na
rn
au
l 

Sq
n.
- 

Gi
rl
s 

Bn
. 

Hi
ss
ar
 

Gu
rg

ao
n 

Re
wa
ri
 

 B
hi
wa
ni
 

Hi
ss

ar
 

~ 
Ro
ht
ak
 

Y
a
m
u
n
a
 

Ku
ru

ks
he

tr
a 

Pa
ni

pa
t 

Na
ga

r 

B
N



v 
18 

. NATIONAL SERVICE SCHEME 

The National Servide Scheme was introduced in the colleges in 

Haryana in the year 1970-71 with an 1nitial strength of 4,000 volunteers. 

Over. the yearsit has grown and the strength now stands at 12,000. 

It functions through the three universities namely, Kurukshetra 

University, Maharish1 Dayanand University and Haryana Agriculture 

Universi y to’ which various colleges in the State and the Teaching 

Deptt. of the Universities are affilated. Each College/Teaching Deptt. 

has predommently one umt, comprising 100 volunteers. Universities 

have emploved Programme Co-ordmators (Whole time and part time) 

(0 100४ after the activities of the scheme. At the Directorate level an 

Officer of the rank of Assistant Director co-ordinates the functioning 

of the scheme under the direct supervision of the Director of Public 

‘instruction, Haryana. The State has been divided into 11 zones. The 

‘member colleges select their own Convenor and Chairmen. 

To effectively guide and look after the activities of the scheme there 
exists a State Advisory ,Committee under the Chairmanship of the 

Education Minister, Harydna. In order to obtain cooperation and 

assistance from' various Departments, an Inter Departmental State 

Committee was formulated which functions under the Chairmanship of 

Secretary, Education Deptt. At the University level an advisory 

committee looks after the activities and review them. It also sanctions 

necessary funds for the office establishment. 

The work in National Service Scheme is so designed asto enrich 

the students personality, deepen their understanding of Socjal environ- 

ments and Inspire them to promote social welfare. Every college 

having N.S.S. unit was asked to adopt at least one village/slum area for 

extensive work 1e. eradication of illiteracy, slum clearance, socio- 

economic work, improvemeat of sanmitati- n, plantation of trees and . 

prevention of soil erosion, preservation of Historical monuments, 

popularisation’ and construction of gobar gas plant, .eradication of 

_ dowry and other social evils, rodent control, weed and pest control 

The work of N'SS. is classified in two broad heads (i) regular 

" activities, which goes on पा the adopted villages broadly on the subject 

shown in the above para and (i) the special camping programme, 

w hich 1scarried out' as per instructions of the Govt. of India. The 

work 1s got'evaluated by the Delln School of Social Work and other 

similar institutions 1n the country The mam guide lines in this 

regard are 1ssued from time to time by the Mimstry of Education and 

Social Welfare. Govt' ए Invia. Their present compaign 15 “Youth for 
Rural Reconstriction and Afforestation.” The expenditure on the 

scheme is proportionately borne by the Central and State Govts, 10 

the ratio of 7 : 5. Total Budget Provision for the year 1979-80 for the 

12,000 students is 14.40 lacs  The financial provision is according to 

the norm fixed by the Govt of India. The expenditurc on the vartous 

items has also been enunciated by Govt. of India. 

STATE COUNCIL OF EDUCATIONAL RESEARCH AND 
TRAINING, HARYANA GURGAON. 

During the yea'r 1978-79, Haryana Govt. accorded sanction to 

the setting up of State Council of Educational Research and Training
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.at Gurgaon by merging the State Institute of Education and State Institute of Science Education. All the posts existing in the two institytes were retained and in addition, the following posts were also sanctioned. 
1. One post of Class I Officer in the grade of Rs. 700/1200. 
2. One post of Steno Typistin the grade of Rs. 110/225 plus Rs. 25/ as Special pay, - 

The amount sanctioned for the above posts and other contingent charges etc., for the year 1979-80 is Rs. 27,390/- 

In fact, the merger of the two institutes took place when the\ Director was appointed in April, 1979. The scheme wise expenditure sanctioned by the Govt. for the year 1979-80 15 given below :— 
1. State Institute of Education Rs. 2,75,940/- 

2. State Institute of Science Education Rs. 1,65,050/- 
3. Improvement of Science Education Rs. 2,03,090/- 
4. Extension Service Centre (Secondary) Rs. 38,140/- 
5. Evaluation Unit Rs. 75,210/- 
6. State Council of Educational Research Rs. 27,390/- and Training (Additional posts). 

Total Rs. 7, 84,820/- 

Objectives of the newly set up State Council of Educational Re. search and Training. 
g 

Main Functions 

1. To bring about qualitative improvement in School Education, 
2. Toplan and organise Inservice training courses for teachers, Heads of all categories for their professional growth, 

To review, revise and write school books. 
To conduct Surveys, and research in the area of education , 
To develop school curriculum. 
To work on reforming the present System of education. 
To disseminate improved techniques and Practices in Edu- «cational institutions. 

NATIONAL ADULT EDUCATION SCHEME 
The Organisation under this scheme is 85 follows: 

N
S
 

हि 
की
. 

2. Headquarter Staff 

At the apex the Director of Public Instruction js -the over-all
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incharge of , the Programmie. He is assisted by 8 tedm comprising the 

following officers :~— 
P 

(i) Joint Director (Adult Edu.) । 1 

(i) Deputy Director (Adult Edu.) 

(if1) Assistant Director (Adult Edu) - 2 
and other ancillary staff. 

One state Resource Céntré has also been set up. It wil function 

85 the academic wing of the organisation. 006 post of Durector, 5 post 

6f Résearch Officers and other -ancillary staff thas been sanctioned for this 

<entre. , . ' ' 

B. Field Staff. , « 

In the field णाह post ‘of Distt. Adult Education Officer, one 

project officer, one post of Asstt. Project Officer and other, ancillary 

staff have Been sanctioned for each district. 10 posts of supervisors at 

the rate of one supervisor for 30 centres and 300 part-time instructors 

have ‘been given. - ‘ 

The function of the administrative wing at the Directorate 1s to 

plan, organuse and execute the scheme. The state Reésource Céntre will 

arrange for the traiming of the personnel produce new-literature and 

monitor. -and Evaluate the programme. The function of the Distt. 

Adult Education Officers; Project Officers and Asstt. Project Officers 

are stipervisory administrative and co-ordmating. They have to make 

fiscessary arrangenients to promote the programme and implement the 

scherie successfully. ‘The'sipervisors-have (0 inspect the centres-contact 

the villagers and other agenciss to ensure the smooth rufising of the 

centres. The nstructors have 10 do the teaching work. 

... The staffing pattern follows that indicated by Government of 

India. ’ 

CARE SCHOOL' FEEDING PROGRAMME - 

. ५ १ तरफ सिर ॥ रह दर 

Initially scheme दि ‘the free distribiitioh iof ‘Milk to Primary 

Schools Children was “introduced in composite Punjab- 1. the beginning 

of 1962 1 collaboration with philanthropic organistion of USA. 

commonly known as CARE (Co-operdtive for Américan- Relief-every 

where). The Scheme was being operated by the Development Depart- 

ment up fo 3Ist March;, 1968 and from Ist April, 1968 to onward 1t 15 

‘Beidg implémented by the Edu&ation Department' independently ‘in 83 

out of 117 Educational Blocks covering 3953:ruralPrimary Schools in 

Haryana State, ,Ulndy,er-’.,t‘his,“sc'he‘me. Corn Soyabegn Blend, Soya 

Fortified Bilgur, -Salad 01, ‘Baldhat até “distribilted under the super- 

vision and over-all control of the Block Education Officers concerned. 

During the year 1976-77, with the helpof Care Organisation 

6 Regional Godowns w:re constructed at Centrally’ lochted 'places wWhefe 

food commodities are being stored properly. . Incharge CARE Regional 
Te s 5 N 

‘Goddwn supply पा ' CARE “commodiiies पूंठ the varisus “Block Edu- 

v
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cation Officers concerned.  These commodities are ‘distributed to 
children of Primary Schocls of rural areas. Everv child covered 
under this scheme is given 80 grams of Cereal and 7 grams of Salad 
“Oil as daily ration. The food stufls supplied by CARE are cooked with 
the help of students It contains vitamins, Minerals and amino acid to 
over-come mal-nutrition when served to children daily. 

Besides, in order to supply ‘Ready to eat food’ ६० school children 
a Central Kitchen has also been set up at Gharaunda (Karnal). At 
present, it caters ‘the ‘need 6f 40 thousand children in 12 Educational 
Blocks and 100 grams Panjeeri is given per child per day. 

. . The State Government is required to bear the following charges 
in order to implement this scheme properly :— 

1. Railway frieght'from the Portto the places of destination in 
Haryana State. 

N Payment of Organisational Charges to CARE including the 
cost of CARE commodities which are dammaged or lost 

-in the custody of the state for the reason other, than natural 
“Calamuties. ' रा 

3. Transportation charges from the Railway Station in 
the state to the places of storage and therefrom to the 
sthool. 

4. Rent of stores and R'_e:gi'olnalr Godowns. , ., 

Salaries to Chowkidars and Honorarium @ Rs. 10/- P.M 
to each of the «clerks attached to the Block Education 
Officer of the Blocks where the scheme is in operation, 

6. 'Pay and allowances of the हॉकी बएफाएएटरं at Head’q"ua‘r’te‘r 
" as well as regional Godowns ‘Central Kitchen Gharaunda. 

7. The cost of sugar, water and electricity charges of central 
- *kitchen Ghatauuda. s 

' The Entire Expenditure of items 1 to 7 on this scheme is met 
out of the 'sanctioned ‘grants provided forthe purposes i the budget 
of the Education Department. 

The details of the provision and expenditure for the ‘last “three 
years pertaning to Haryana State are 85 under < — 

Year Provision Expenditure Remarks 

197677 7 "S386 - 2336 , — 
1977-78 26.68 25:62 ' 

उ978-79 7 T 33198 . 30.00 (Provisional) , — 
figures— 

¥ PR . 1. subject to retonciliation 

As the scheme is progressively ‘in'cr‘ea‘se‘dfi, it-s 1est‘idmate‘d‘ that a
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sum of Rs. 32,76,380/- will be required to micet the expenditufe and the 

provision has been made accordingly. " i 

1. Component of the Scheme 83 Educational Blocks are 
) covered. 

2. Estimates of the expenditure 32,76,380. 

1979-80 * ” . - 

3. Period in which to be Continuing Scheme. 
completed 

4. ‘Progress made . During the year 1978-79, 4 22 
lakhs children of primary 
schools in rural areas have 

_ been .served the commodities 
inthe form of Mid-Day-meals. 
The same number of the 
children will be benefited in 
the year 1979-80. 

GOVERNMENT OF INDIA NATIONAL SCHOLARSHIPS 
SCHEME. 

Budget Provision 1979-80 Rs. 5,50,000 (N. Plan) 

i Rs. 3,30,000 (Plan) 

In order that no brilliant student is prevented on the ground of 
poverty alone from pursuing an academic career, National scholarships 
scheme for the award of Ment scholarships for the post-Matric 
Education has been mtroduced by the Government of India with 

effect fromr the year 1961-62. The scholarships are awarded strictly 
on meérit on the result of Matriculation, Hr. Secondary and Degree 

Examinations and First Degree professional Examunation for the full 

duration of the course. The number of fresh scholarship fixed for 
1979-80 is 455. 

The rates of scholarships for various courses घाट as under :— 

Day Residential 
scholars scholars 

— st नल ey e et et g g ey 

_() ILA./LSc., Pre-University course Rs. 50/- P.M. Rs. 75/-P.M. 
and First Year of'the 3-year 
degree course where such course 
exists. 

(i) B.A./B.Sc.,Ist, 2nd and 3rd Rs. 75/ P.M. Rs. 110/ P.M. 
year, B.A., B Sc., B,Com. 
Course Where such exists, 

(एव M.A./B.Sc, Rs. 100/- P.M. Rs, 123/- P.M. 

" (iv) Professional course (Ist degree/ Rs. 100/- P.M. Rs, 125/-P.M. 
diploma/B.Ed./LL.B./Agri./ 
M.Ed.LL.M,)
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2. Inthe 0856 of third year of B. A. (Hons.) examination after 
passing which a candidate has 10 spend only one year in M.A./M.Sc. 
the rate of scholarship for the 3rd year of such B.A./B.Sc./course will 
be the same as for M.A /M 3८ 1.6. Rs. 100/- P. M. for day scholars 
and Rs. 125/- P.M. for residential scholars. 

The students who pass the specified examination at the end of preceding aalemic year and secure atleast 60% marks in the relevant eximination are eligible forthe award of these scholarships, 
provided the incoms of their parents/guardians does not exceed the prescnibed income limit of Rs. 500/- per month. At the Post- Graduate classss (M A./M. Sc ) no income limit is fixed. 

2. GOVT. OF INDIA SCHEME OF SCHOLARSHIPS SCHEME 
CHILDREN OF PRIMARY AND SECONDARY SCHOOL 
WORKING TEACHERS 

Budget Provision Rs. 24,000 (Non Plan) 

Rs. 15,000 (Plan) 

As a measure of recognition of the important service renderedby the primary and Secondary school tearchers in the country and further as a measure of indirect assistance to them a scholarship scheme for the award of scholarships to the meritorious children of such tcachers to pursue University Education has been itroduced with effect from the year 1961-62. The sch olarships are awarded strictly on merit on the results of Matriculation, Higher Secondary and pre-Univer- sity Examination The quota of fresh scholarships for फिट year 1979-80 allotted to the Haryana State is 12. These scholarships are awarded in the ratio of total number of applications received in each of the above examinations. The rates of scholarships for the award of scholarship for various courses are as under : — 

Day schoiars Boarder 

1. B.A/LSc. Pre-University courses Rs. 50/P.M. Rs.75/-P.M. and First year of the 3-Year 
Degree course where such cous- 
ses exist. 

2. B.A/B.Sc. 206 and 3rd Year of the Rs,75-P.M. Rs. 110;.PM. 3-Year Degree where such cour- 
ses exist. 

3. M.A./M S¢,M.Com/Ph.D. Rs. 100/-P.M. Rs. 125/P.M. 

4. Professional courses (Ist degree/ Rs. 100/~P.M. Rs. 125-P.M. 

diploma or M.Ed., LL.M./B.E/ 

B.Tech. M.B.B.S./LL-B./B.Ed. 

2. In case of the third yvear of B.A. (Hons.) B.Sc. (Hons.) Examination after passing which a candidate has tfo spend only one
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one yearin M.A./M.Sc. The rate of scholarship for the 3rd Year of 
such B.A./B.Sc. courses will be the same as for M.A./M Sc. Le. Rs. 

100/-P.M. 

e et 

3. SCHEME OF STATE GOVT. OF HARYANA, EDUCA- 
TION DEPARTMENTS MERIT SCHOLARSHIPS IN 
COLLEGES FOR GENERAL TUNIVERSITY EDU- 
CATION 

Budget Provision Rs. 4,15,020 (Non plan). 

In a large number एव cases brilhant students are unable to pursue 
higher study due to lack of financial resources. Not only does this 

result in their own ocareer being blighted but it also causes 1055 to 
the community as a whole which would ultimately have profited by 

their services had it bzen possible for their talent to flourish  In order 

thar no really brilliant student is prevented on grounds of poverty 
from purswngan academic career and with a view to giving them a 

.sense of belonging as also an active awareness of theirduty to the 
community, the State Govt has formulated a scheme for award of 
Merit-cum-poverty scholarships to the poor (Ecnomically backward 

classes), but talented students incolleges for general university educ- 

(1190 for Deagree, Post-Graduate and Doctorate courses. 

The Merit scholarships are awarded on the basis of the results of 

Matriculation/Higher Secondory, Pre-University and B A /B Sc. 
courses 1n colleges to poor brilliant students on the 98585 of Ment. The 

rates of scholarships vary from Rs. 22/- to Rs. 110/-P M. There are 332 

fresh scholarships for all courses under this schems  These घाट awa rded 
the Directorate receipt of the recomendations/applications from the exa- 

mining bodies m the State The scholarships once awarded on the 0855 of 

results of Hr-Sec., Pre-Untversity and B.A./B.Sc are renewed annually up- 

to the Ist degree and Post-Groduate level respectively There is one sch- 

olarship of the Value of Rs 300/- P M for Ph. D course at Jawahar Lal 

Nehru University, New Delthi The amount of scholarship 15 drawn at the 

Directorate level 1n respect of studying in Chandigarh and 15 remitted 

to the Heads of Institutions concerned through Bank draft/R.T. Rs. 

The amount of scholarships 1 respect of scholarship studying 11 

privately managed mstitutions is drawn at the level of Distt Education 

Officers and in respect of Govt. Institutions, the Head of the Institutions 

concerned draws the amount. 

4, AWARD OF HARYANA GOVT. SCHOLARSHIPS TO 
HARYANAVI STUDENTS IN SAINIK SCHOOLS 

Budget Provision. " Rs. 22,60,000/-(Non Plan) 

The scheme for the award of merit scholarships पा. Sainik 
schoo s/Public School. Nabha was origmated in the erstwlile Punjab 
State during the year 1961-62 so that the promising children of pror 
farmlies are able to derive benefit from this education substantially. The
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stheme has been continued 0. Haryana Itaims at preparing promising 
children for the National Defence Academy Examunation. The Schola:- 
ships are awarded to Haryanawi students for 7 academic years accord- 
ing to the income of their parents/guardians as detalled below. 

8. Rate of Scholarship amount In Public School 
No.  scholarshjp. पा Samik schools Nabha (Punjab) 

1. Full (Fees Rs. 3600/- +-clothing 2800/- 

Rs 500/- inthe Ist year and (including) 
Rs. 250 in each subsequent clothing) 
year 

2. 3/4 2625/- —do— 2100 (including 
clothing) 

3. 12 Rs 1750/~ 1400/- 
. 1/4 875/- Rs. 700/- 

The number of scholarship has not been fixed 85 it depends upon 
the admission of children in Sainik $chools Smze number of candidates 
in each income group will vary from year to year, the scheme is flexible 
in this respect, 

5. MIDDLE SCHOOL SCHOLARSHIPS 

Budget Provision Rs. 3,65,040/- (Non Plan). 

Rs. 60,000/-(Plan). 

1014 Middle school scholarships for Boys and girls at the rate 
of Rs. 10/-p.m. घाट awarded by the Distt. Education Officers to the 
students on the result of Middle schools scholarships examination, 
held during the month of Feb/Mareh, each year. These scholarships 
are awarded in accordance with the order of merit on the pass list of 
candidates district-wise subject to the conditions that :— 

(1) Income of the parents/guardians doss not exceed Rs. 6000/~ 
P.A. 

(i) The students joined the next class in ‘any recognised schools 
of the State within a month of award. 

(in) The age of ‘the students (boys) in case of open school scholar- 
ships does not exceed 13 years on the 31st March, of the 
Yyear in which they take examination. 

{iv) Parents/guardians actually reside in rural area forthe award 
of rural area scholarships. 

(v) The students are domicile in Haryana State. 

The final award rolls for these scholarships are 1ssued by the Distt. 
Bducation Officers concerned. - 

Besides the above mentioned 1014 scholarships 500" new scholar- 
ships will be awarded during the year 1979-80 under the Plan scheme, 

. . न. री T i H
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6. HIGH SCHOOL SCHOLARSHIPS (MERIT) 

Budget Provision ' Rs. 2,40,480/ (Non Planj. 

Rs. 1,55,000/-(Plan) 

Haryanan State awards High school Merit scholarships every year 

to poor brilliant boys and girls students in order of merit on the basis 
of Middle standard exammation conducted by the Haryana 

Education Board. During the year 1979-80, 668 fresh scholarships under 
the Non Plan scheme and 850 scholarships under the planscheme 
will 96 awarded 10 the IXth class, besides the renewal of 668 scholar- 
ship after IXth class at the rate of Rs 15/-P M The annual income 
of the parents/guardians should not exceed Rs. 500/-P.M. 

The students should be domiciled 1n Haryana State. 

7. TEACHNG OF TELGU LANGUAGE AS THIRD LANGUAGE 
AT MIDDLE LEVEL SCHOLARSHIPS IN SECONDARY 
SCHOOLS. 

Budget Provision Rs 37,440/-(Non Plan). 

Under tne scheme of introduction of Telgu language the Haryana 
Govt. has previded scholarships at the rate of Rs 10/-P.M. per 
studenr to the students standing First, Second and Third positon in 
T.lgu language 1n the quarterly examination at the schools The scholar- 
shups awarded to students in VIIth and VIIIth classes studying Telgu 
language. 153 scholarships are awarded in each class. 

8. AWARD OF SCHOLARSHIPS TO THE STUDENTS STUDY- 
ING SANSKRIT पार HIGH/HIGHER SECONDARY SCHOOLS. 

Budget Provision. Rs 6000/-(Plan) 

Scholarships of the value of Rs. 10/-P.M. each are awarded to 
the students studying Sanskiit as one of the elective subjects 
in IXth, Xth, and XlIth classes, in order to popularise the study 
of Sanskrit in the schools. The Govt. of India, Ministry of Educ. tion, 
originated the scheme in composite Punjab State with 50 scholar- 
ships during the year 1963-64. 20, out of 50 scholarships have come to 
the share of Haryana afier re-orgamsation. The requisite amount is at 
first provided in the State Budget and later on the actual expenditure 
15 re-imbursed by the Govt. of India on cent per cent basis. 

9. NATIONAL SCHOLARSHIPS SCHEME FOR THE TALENTED 
CHIGLDREN FROM THE RURAL AREAS AT SECONDARY 
STAGE. 

. Budget provision 3 Rs. 2,73,070/-(Non Plan) 

In order to provide seholarships at the Secondary stage to the 
talented students hailing from rural areas and also to envolve 8 place- 
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ment programme in the sense of securing admission in selected good schools, the Govt of India, launched a National Scholarships scheme from the year 1971-72 Under this scheme 6 scholarships per community Development Block are required to be awarded and these scholarships are tenable for 3 years 16. from 9th to 11th classes. These scholarships are awarded on the basis of Middle school exammations conducted by the Deptt. 

The scholarships once awarded continue on year to year basis subject to the conditions laid down under the scheme 

According (0 the decision of Govt of India, the expenditure equal 
to the amount spent on this scheme 1n the year 1973-74 will be the res- ponsibility of the State Govt. and the ~additional amount, if any, incurred will be reimbursed by the Govt. of India Ministry of Educa- 
tion and 50081 Welfare. 

10. GOVT. OF INDIA MERIT SCHOLARSHIPS IN RESIDEN- TIAL SCHOOLS 

Budget Provision. Rs. 1330/- (Non Plan). 
Just to discover potential talent and intelligence, the Govt. of India have formulated a scheme for the award of Merit scholarships to the students of age-group 11-12 years in the residential schools. The State Govt 15 desired to 1ncur expenditure for the payment of T.A. to the 

candidates, remunzration to paper setters, franslators examiners etc. and also cost of printing of question papers under the scheme, 
————— 

GOVT. OF INDIA NATIONAL LOAN SCHOLARSHIP SCHEME 

Budget Provision 1979-80 Rs. 4,10,000/- ( : Plan) 

Though a large number of scholarships and fellowships have been 
instituted in recent years but they still do not measu e upto the problem of higher education. In orderto provide financial assistance to needy and meritorious students for the completion of their education and to provide an incentive to brlliant students to take up teaching 85 a profession, a scheme for the award of loan scholarships has been jn- 
troduced by the Govt of India with effect from 1963-64. The loan scholarships are available for studies in India in a day time recognised institutions for all recognised full time courses of educations and train- ing after Matriculation/Higher Sec., Pre-Unwversity Pre-Medical, Pre- Engineering, Intermediate, M.B.B.S, Part I, part II, First Degree and Master Degrees’ Examinations conducted by the Board of Education or a University or a recognised Education authority. 

The scholarships are open to the Nationals of Indija and only those students who pass any specified examination with at least 509 marks provided the income of therr parents/guardians does not exceed Rs 6000/- per annum, and the scholars are not in receipt of any scholarship or stipend, the value of which is more than half the value
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of loan scholarship and are not in full time employment. The value 
of scholarships is given below :— 

Day Hostel 
scholar residents 

(a) Pre-University, Pre-Proféssional, 480/-PA 720/«P.A, 
Intermediate, BA/B.Sc., B. Com., 
and equivalent Examination. 

(b) Diploma course in Engineering, 430/-P.A. 720/-P.A. 
Technology and other professional 
courses. 

(¢) First Degree course in Agriculture, 720/P.A. 960/-P.A. 
Engineering, Technology, Medi- 
cine, and Veterinary Science. 

(d) First Degree professional courses 480/-P.A. 720/-P.A. 
in subject other than Agriculture, 
Engineering, Technology and 
medicine. 

(6) M.A,, MSc M Com. and equi- 720/-P.A. 960/-P A. 
valant Examinations. 

(f) Post-graduate courses in Engi- 
neering Technology, and Medicine. 960/-P A. 1150/-P A. 

(g) Post-Graduate Degree/Diploma 720/-P A. 960/-P.A. 
courses, non-technical subjects or 
in professional subjects other than 
agriculture, Engineering, Techmo- 
logy, and Medicine. 

¢h) Ph.D./D. Sc. and M. Phil in sub- 1200/-P.A. 1500/-P.A. 
jects other than Engineering, 
Technology and Medicine. 

() Ph. D./D Sc. in Engineering, 1000/-P.A. 1500/-P.A. 
. Technology and Medicines and ' 

M.M.D./MS. in Medicine. 

Only those candidates are considered Hostel residents who reside 
पा a recognised hostel, or'due to non:availability of accommodation 1 
hostel, 1n the rented accommodation, but not with the parents/guardians 
etc. without paying rent, others are deemed day scholars. 

The scholarships once awarded at the under-graduate stage will 
be tenable from the start of the Post-Matriculation study to the com- 
pletion of the study. The students are required to_ execute the Agree- 
ment bonds, regarding the repayment of loans The repavment will 
start one year after the scholar has began to earn an income which 
term shall not include paid practical training or three years after the 
termination of scholarship which ever is earlier. The repayment of
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loanis to be made by monthly instalments on the following basis »— 

() 1/10th of income or not less than Rs. 25/-if it is 1655 than Rs. 300/- P.M. In case of scholars who do not earn ag income duiing any period after the repayment has fallen फिर the rate of recovery for such period shall be 1२८, 25/. M. 

(i) 1/8th of the Income if it is between Rs. 300/~ PM. to Rs. 500/- P.M. 

(iily 1/6th of Income if it exceeds Rs. 500/- P.M. 

All loans given under the scheme are interest free but it is however, charged at 10% in respect of default in payment of any instalment. 
The scholars joining the teaching profession after the completion of their studies are exempted from the payment of loan. In their case, the loan is reduced by 1/10th of their original loan for every complete year of service put in 85 a teacher in a recognised institue tion until the entite amount is wiped out. The loan scholarships are awarded to & limited number of students, strictly on merit basis on aggregate marks in accordance with quota of scholorships fixed by the ‘Govt of India. The No. of scholarships to be awarded during the year 1979-80 has not been communicated to the Department so far, by the Govt. of India. 

—— e —— 

(1) PROMOTION OF EDUCATION AMONGST STUDENTS OF HARYANA DOMICILE BELONGING TO APPROVED SCHE- DULED CASTES AND BACKWARD CLASSES STATE HARUAN (EDUCATIONAL) WELFARE SCHEME. 
पिन 

Budget Provision Plan 2.00 Lac. 

Non—Plan 41.00 Lac. 
i 

Total Rs.  43.00 Lac. 
———— iy s 

In order to Promote Education amongst students of Haryana Domicile belonging to approved Scheduled Castes and other Backward Classes studying in Govt. as well 85 recognised/affiliated Privately managed SChOO%S/COIlegeS, the ‘State Govt has introduced a scheme named as State Harijan (Educational) Welfare Scheme, Under this scheme the following concessions are admissible subject to means test, prescribed in the scheme. 

School Stage 

() Scheduvled Caste and other Backward classes students are not charged any tuition fee including (Science fee, if any) at school stage where the compulsory free Education ‘has not been introduced. * - -
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(ii) The above category of students will be awarded stipend in 

1X, X, and Xlth classes in schools at the 1816 of Rs. 16/~ 

per mensum. 

@ii) The admission fee for Haryana School Education Board 

and other examinmg body 15 rexmbursable to the students 

taking a particular examination viz. Middle School exami- 
nation Matriculation/Hr. Secondary. 

The examination fee 1s payable only once for the above exami- 
nations. 

College Stage 

At College Stage, the following concessions are available to the 
students belonging to other backward classes only subject to means 
test prescribed in the scheme, 

() ‘The students belonging to Backward classes are not charged 
tustion 16८ (including Seience fee ही any) at college stagef 
U niversity Stage- 

(1) These students are reimbursed their admission fee of Uni- 
versity Examinations. 

(ii1) The students belonging to backward classes are awarded 
stipends at the following rates :— 

Pre-University Class Rs. 30/- per mensem 
B.A., B. Sc./Inter grated education course 
and B Sc. Honours Schools Course. 

Pre-Engineering, Pre-Med. and Pre-Agri. 
Course. Rs 40;- per mensenns 

M.A/M. Sc.and M.Sc. Honours Scheel 
Course, Rs. 50/~ —do— 

B.T./B.Ed. Rs 40/- —do—- 

M.Ed....... . Rs. 50/~ —do— 

Haryanavi students from scheduled castes and 
other backward classes (School stage) reading 
in पूछ 10th and 110 classes of Kasturba Balika 
Ashram and other Backward Classes of Senior 
Course at Harijan Udyoghala Delhi. Rs. 70/- —do— 

() The Govt. institutions do not charge any tuition fee from 
such students. The recognised privately mandged institutions also 
don’t charge any tuition fee, including Science fee in any, from such 
students but they recerve grant-in-aid 10 lieu of freeship. 

All the students belonging to backward classes who do mot receive 
any benefit ud‘nder the Govt. of India Post Matric Scholarship Scheme 
are admitted as free scholar in Govt. Technical institutions in the
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courses Presefibed वें जा scheme and उठ awdrded stipenfs &tV हा 784 
of Rs. 25/-per mensem Theytark alsol aflcwed teFund df BXamination 
fee, if any once for each examinations. 
O PR LIPS | ] iln,!al\f 1 पर्स The other backward classes students pursuing the training Pro- 
fessional  coursgs mecn,}!t oned in the scheme are exempted from जद घ्छः 
ment of their tuition Tees and allowed refund of Department; niver- 
§ity examination fees only pnce for each examination They are also 
eaiiied fo stipénds. at ‘the presenbed rated varyimg  frdm RS 15't0 25 per mensem. , S,uch Students 't ursujng - \r,almm'lg' ‘IVOerSfil,O?a( C‘?urseS‘jin' 
non-Goyt. Institutions, drg Jfetmpursed their “tution f(e',e‘flln‘ full. 1) l ?, 

, Al पीट 60ट58008, upder t‘hi{s,slch"'e'm'ie‘ न d to sr'u'ch "st,ujden‘(lt's 
whe get.>33 yA pass q;a,r_'k,s in, therr p‘{e}cqAe'd,](ng awnlnual 3 a\m{hiactrloflns. 

oy [ AR ¢ f r [ ve Ve - - L1 ' (8) (06 (उणाभ८त uled ’Craf ste'studénts |W,h‘oser"p(.ar‘e‘nt',s/g|u\'ard1,'a‘n_s,ann'u‘51 
income excluding Hill Compensatory llo_wan(‘c’e ds पर 4200/- or’ above 
will not be.,verntlltled,(tq e u'crai,io‘n'al "६0 10550 under 16 5८,616 at 'the 
8.hool stage except tulltionl,fele‘( " व A Sl ( (' S N S  , +५ 

(b) The socially backward classes students’ ' whose -~ paients/ 
guardians income exceeds, Rs. 4200: per, anpum arg not entytled to any 
congession under पड़ 8फ्टिपाट, , । « , e . N 

B = ; "तह ४. 4 i 7 v . v ८ (c) Scheduléd Caste लंप़ातीवी। of " Gazetted Officers or income Tax 
payers Will'nSt be eligible for any conéession’ under thiv-scheme even 
beyond the High/Higher Secondary_ Stage, 

/ Under this 'scheme applications.afe ihvited छाए फट présciibed forin from ‘the! stidlentsiConkerned™: thidugh-thair पिंक Sof thé- Instithtions 
concerned. 

{ | PR ,\\1_" नस R (8 [T_'\" , 1८.1 N .o Jd Number of Scholarships is not fixed under this scheme. It ishow- ever, estimated that about 18000 stu,d_entls are. likely o -be benefited during, the'year , 1979-80: _ वि र 
1-1 ८ «11. ¢ «(| ol 

()’ MERIT SCHOLARSHIPS निणर HARIAN GIRLS STUBYING IN SCHOOLS; - 
’ o A S हू. I I |. | AR ६ 1 

v' ] aw ‘. i " Te'e - | दा 1 i / * , The पसंवापुंा। gitl’ stude'n,{s,,‘.s\tu_dy_l,lnrg, दी IX, X bid XIth ‘Glasses ark JBiven Merit Sch_olijgas,h'lp on “the’ bajsis of " Middle ,School Examination ¢onducted by the Haiyna' Sc,hoolf Edugation ‘Board ‘af the rates given 
‘Qbel"'OW ..'——- L - ,., oy '.)f_ ' पड न, १( ०४. पद I ' 1 4 s 

Se LIy «4 P AN N ' \'/. & 11 i f : “IX Class Rs. 20/ Per M¢ndem ' कि 
X Class Rs. 25/- —do— 

‘XIClass 7 7 TRE 30/~ ०. ' 1 . . 1. «्रं L Ty ' “1 
' "The'Ment List is* prépared by ‘the Board of School 'Educatio, Haryaua. ' ‘The number -of such -Scholarships in each class is_five' in every District. Thus the total No. of Scholarships under this “Schenme comes to 165. A sum of Rs. 45000/- is likely to be incurred during the year 1979-80. T 

—————
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3, GOVT. OF INDIA POST-MATRIC SCHOLARSHIPS TO SCHE- 

DULED CASTE/SCHEDULED TRIBES. 

Budget provision Rs. 37 lacs. (Non Plan) 

1979-80 Rs. 5 lacs. (Plan) 

The schem: of Post-Matric scholarships to the scheduled castes/ 

and the scheduled tribes for studies in India has been sponsored by 

the Govt. of [ndia with a view to provide financial assistance to_the 

scheduled castes and scheduled tribes students studying at Post- 

Matriculation or Post-Secondary stage so as to enable them to 

complete their education. The rules and regulations of this scheme 

are framed by the Govt. of India. The scholarships under this 

scheme are awarded by the State Govt. to Haryanavi scheduled castes 

students studying at post-Matric stage. These are tenable for general 

education and other professional courses. The rates of scholarships 

vary from Rs 40/- to Rs. 200/- P.M. The eligible candidates are 

granted scholarships provided their parents/guardians 1ncome does 

not exceed Rs..750/-P.M. 

The total amount of budget is provided ता the State Budget in the 

first instance The expenditure over and above the committed 

expenditure 15 reimbursed to the State Govt. by the Govt. of India. 

The committed expenditure is to the tune of Rs. 37.00 1805. 

B 

4. SCHEME OF POST-MATRIC SCHOLARSHIPS TO LOWER 

INCOME GROUPS STUDENTS FOR STUDIES IN INDIA. 

Budget Provision 1979-80 Rs. 1,25,000/- (Non Plan) 

The scheme of Post-Matric scholarships to scheduled castes/ 

scheduled tribes, Denotified Nomedic, Semi Nomedic tribes and 

lower income group students has been framed by the Govt. of India 

in order to provide financialassistance to,the scheduled castes, scheduled 

tribes, Denotfied Nomedio, Semi-Nomedio tribes and lower 

income group students so as to enable them to complete therr 

education These scholarships are given for the study of all recognised 

post-Matriculation courses in the recognised institutions on the basis 

of the poverty test within the limited available funds. These are 

awarded at Directorate level and the amount is sent to the Heads of 

the Institutions through Bank drafts. The ratesof scholarships raise 

from Rs. 27/- to Rs. 75/ P.M. 

Besides the scholars are piid enrolm:at/registration, tuition, 
games, union, library, magzins, Medical Examination and other fees 
compulsorily piyable by the scholar to -the institution 07 university- 

Board in addition studies, Tour charges and thesis/typing/printing 
charges.
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5. AWARD OF PRE-MATRIC AND POST-MATRIC SCHOLAR- 
SHIPS TO THE CHILDREN OF THESE ENGAGED IN UNC- 
LEAN OCCUPATION i. e. SCAVENGING OF DRY LATRINES 
TANNING AND FLAYING. 

Budget Provision Rs. 15000/~ (Plan) 
(Post-Matric) 

Rs. 72,500 (Plan) 
(Pre-Matric) 

The Govt. of India started the Central sponsored scheme cited 
above from the year 1977-78 in order to arrest drop-outs 
amongst the children of Scavengers of dry Latrines, flayers and Tanners 
studying in Classes 6th to 10th and above. A sum of 1२४. 72,500 
for Pre-Matric scholarships and Rs. 15,000/- for the award of Post- 
Matric scholarships. These are centrally sponsored schemes. 

i Pty 
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14. Actual expenditure incurred under each Sub-head of Estimates during the preceeding 
three years :— 

The figures of expenditure under major head “277—Education durmng 1976-77, 1977-78 & 1978-79 (Revised estimate) are grven as under :-- 

Actual Expenditpre incurred under each Sub-head of Estimates during the 
, जे 

preceeding three years under the Major Head ¢‘277-Education ®lan & Non-Plan) - 

St MunoySubHead of AIC  1o7677 पिला S 197778 197879 
(Revised No. 
estimates) 

A-Primary 

1. Direction & Administration 57.97 62 01 74.81 
2. Govt. Primary Schools 1413.32 1619.70 1733.81 
3. Assistance to Non-Govt. Pry. Schools 16.42 18.20 25.46 
4. Assistance to Non-Govt. Primary Schools 

for local 90165 0 86 0.38 0 .45 
5. Grant to Panchayat Samities for maintenance 

of buildings situated in Rural Areas 1.50 2.34 2.50 
6. Other Expenditure/Care School feeding pro- 

gramme 23.86 24 55 33.98 
7. ‘Scholarships (Middle Stage) 2 56 2.7 2. 57 

Total A-Primary 1517.49 1729.89 1873 58 

B-Secondary 

1, Direction and Aoministration 28 36 41..91 29.77 
2. Movt, Secondary Schools 1359 55 1703 .96 1719.69 
3. Assistance to Non-Govt.'Sec. Schools 40.65 45.00 45.34 

‘4. Assistance to Local bodies 0.25 0.42 न 
“5. Scholarships (Secondary) 5.99 6.36 7.13 
6. Teachers Trainmng 34.04 33.99 36.80 
7. K(1) Repaires/Mmor works 3.90 8.02 25.50 

Total B-Secondary 1472.74 1839.6% 1864.23 

C-Special Education 
T 

C-Special Education 12.17 12.70 60.33 

Total C-Special 12.17 12.70 60.33 
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E-University and other Higher Education 

1. Direction and Administration 13.44 14.85 14.12 

- 2 Assistance to Universities for Non- - 

technical Education 260.33 160.52 299,19 

3, Government Colleges 157.82  147.73  181.38 

& Assistance to Nobn-Government-Colleges 7 15537 - - 83.09. 131.83 

5. Scholarships 11.80 12.71 15.53 

6. Book Producction 5.00 500 7 00 

Total E-University 603.75 423.90 649 05 

G-Sports and YouthA Welfare 

1. Expenditure on N.C.C. 40.52 40 79 44.91 

2. Expenditure on ACC 5.92 6.22 6.21 

3. NSC Scheme (NSS) i 8.05 8.59 14.41 

4. Deccntralisation of NFC 26.23 22.28 25.60 

5. GIA Bhart Scouts and Guides 2.16 0.75 1.32 

* 6. National School Games Championship 0.17 012 0.23 

Total G—Sports 83.05 78.75 92.68 

H-General 

1. Direction and Administration 36.09 37.73 41.84 

2. Other Expenditure . 22.79 21.32 23.30 

Total H-General 58.88 59 05 65.14 

— Grand Total ' 3748.08 4143.96  4605.01 

Charged) 0.02 0.03 ~0.03 
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15. REASONS FOR VARIATIONS IF ANY, BETWEEN THE ACTU- 
ALS OF THE PAST THREE YEARS AND THE CURRENT 

ESTIMATES 

The figures of expenditure during the past three yearsas shown 
below and estimates for the current year are given below :— 

Year ' Rs. in lakhs 

) 1976:77 3748.10 

1977-78 4143.99 

Revised 1978-79 ह 4605.04 

Estimates 

(Budget) 1979-80 5135.28 

4 The following main reasons are responsible for the increase in the 
Budget. 

(1) Increments 

(i) Plan Schemes (New portion) 

(i) More expenditure on account of scholarships due to increase 
in the number of students/scholarships. 

" (iv) More expenditure on account of increase in D.A., of em- 
ployees. 

L
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- BROAD'DETATILS ON WHICH THE ESTIMATES ARE.BASED 

A Estimates of Receipts 

The iuicome’ of the Department accrues from: the following 

sources — 

L 

5. 

Admission fees levied in Govt, K. G. Nursery, Primary and 

Middlg échouls, 

Fees levied in Government Secondary Schools, 

Fees levied from Govt. JBT Institutions; 

Fees levied in Govt. Arts Colleges and Professional Colleges, 

Miscellericodis Receipts. 

Miscelleneous receipts comprise of the under mentioned items:— 

M 
@ 
(3) 
@ 
(3) 
(6) 
(7 

(8) 
©) 

(10) 
(0 

Examination Fees 

Fines 

Fees for issue of duplicate certificate 

Hostal fees 

Fees for approving library, Prize and Text Books. 

Electricity fées (charges from boarders) 

Receipt on account of unspent balance of Govt. grants. 

Receipt from Royalty and Text Books. 

Income from Agriculture Farms. 

Recoveries of over-payments. 

Collection of payment for services rendered. 

B. Estimates of Expenditure 

The estimates of the Education Department for the Year 1979-80 

comprise of the following items :— 
Rs. in lakhs 

(Non-plan) (plan) Total Percentage 

Pay and allowances 3788.41 201.27 3989.68 779Y% 

Travel expenses 8.98 7.36 16.34 0.3% 

Contingent expenditure 197.69 147.82 345.51 6.7% 

"Grant-in-aid 444.98 285.58 730.56 14.2%, 

Scholarships 41.76 6.28 48.04 0.9% 

Total 4481.82 648.31 5130.13 

Charged 0.05 — 0.05
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About the criterian which are usually followed in compiling the estimates of the above primary units of appropriation the position 15 explained hereunder in seriatim :— - 

1. Pay and Allowances 

It will be seen from the data given in Para-I above that 77.9% Budget provision is earmarked to meet expenditure on pay & allowances of the staff. In framing the estimates for sanctioned establishment, whether permanent or temporary, the provision for Pay & Allowances is made on the basis of nominal rolls. Provision for new posts is made at the mmimum of the time scales except 1n cases where a higher start 15 given accordsng to standing orders of Government. 

2. Travel Expenses ' [ 

Major portion of expenditure ला Travel Expenses is incurred on account of Transfers and (11) Inspection of School/Colleges 1 the State, The Budget prov'sion on account of the later is made, keeping in view Jurisdiction of 1nspecting officer and frequency of tours. 

3. Contingent Expenditure 
S 

This, primary unit of appropriation consists of following com- 
ponents viz :— 

(1) Office Expenses o 

(2) Material & Supplies . 

(3) Wages 

(4) Rent, Rate & Taxes 

(5) Other charges 

(6) Charged expenditure , 
Office Expenses P 
The grant for office expenses is fixed for all institutions/offices according to their needs individually. The grant 15 meant to meet the expenditure for running an office such as, furniture, postage, purchase and maintenance of office machines equipment, liveries, hot and cold whether charges (excluding wages of the Staff) telephone, electricity and 

water charges stationery, printing of forms, purchase & maintenance of staff cars & other vehicles for office use. 

Material & Supplies 

All contingent expenditure for running an institution, such 85 fur- niture, science equipment & material for Agriculture farms, purchase of books, charts and journals. 

Wages 

Wages of labourers, if any, engaged out of contingencies 1.6 , part-time employees employed in institutions/offices. 



Rent Raté & Taxés 

Payment of rent for hired buildings, muricipal Rates & Taxes etc. 

It also includes lease charges for land. 

,  Other Charges 
\ 

- A residuary head. This will also include rewards and Prizes. 

4. Grant—In—Aid 

The position regarding anticipated expenditure on grant-in-aid 

is assessed keepingin view the actual of preceding year. Unsettled 

claims relating to the previous yearand interest of Education wherever, 

it is anticipated to suffer due to financial difficulties faced by private 

Semj-Govt. organization having arrangements of impartmg education 

d're 8150 taken into account. Havingdue fégard to the cause of Edu- 
cation, the Govt. have enhanced the grants of private institutions impart- 

ing college Education to theextent of 75% of their deficit for which 

necessary funds have been included in the curfent year’s budget. 

5. Scholarships 

The existing schemes relating to which thé expenditure s charg- 
able to primary unit of appropriation given as under :(— 

() Merit Scholarshlps 

(ii) National Scholarships 

(i) Award of Scholarships to students studying sapskrit. 

(iv) Award of Scholarship in secondary schools. 

The estimates are based according to number of Scholorships 

fixed under rules allotted by the Govt. of India in respect of items at 

Sr. No. (i) and (ui). 

6. Charged Expenditure 

The provision undér this unitis made in the Budget on adhoc 

basis to ‘meetdecretal charges duting the ‘year. 

l), 
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Recommendations/observatians of the Committee. 

16. The Committee was not satisfied with the statement of the 
Departmental representatives during the course of 

Appointment of oral examination 1n respect of the appointment of 
D.P.1 D P.I. from L.A.S. cadre 

The Commutiee 15 therefore ofthe opinion that the Education 
Departiment should be headed by an educationist instead of an 
Officer drawn from the Indian Admunistrative Service, who can give 
a proper direction to the formulation of the education policy on cofrect 
lines and look after the administtation of the Education Department 
ih a bestter way on the basis of his mature practical experience in 
the field of education. दे 

17. During the course of oral examination the departmental 
—— ———-———| representative stated that mn view of theie vy 
Medical check up | expenditure involved का the scheme and non 
of the Students availability of adequate number of doctors in the 

State it 1s not possible for the Department 
to get every student of all the sshools in the State medically 
examined once in a year. The Committee wasof the view that the 
Government should make available to the Department all the necessary 
resources for implemzntation of such a good scheme. 

The Committee, therefore, recommends that the students must be 
medically examined at least once during a session, 

18. The departmental representatives explained the policy of 
transfers and postings of the teachers in the State. 

Transfers and The Committee was of the opinion thatthe present 
postings of policy 1s not beneficial for all the teachers and 
teachers. requires modification and should be evolved in such 

a manner that every teacher may be 8015 to 
get the benefit of house rent allowance payable to the employees 
working in cities during the span of one’s service period. 

The com nittee, therefore, recommends that the decision of an 
earlicr Com mittee regarding effecting transfers after a lapse of 5 years 
should be strictly adhered to and further recommends that those teachers 
and master who are drawing house rent witbin a radius of 5-8 kilometres 
of 8 town must 96 transferred from that place after due period to some 
rural areas beyond a distance of 10 kilometres from a town. 

19. From the written as well as the oral statement of the 
Department, Committee came to know that the 

Printing of Annual Reports of the department are not 
Reports. presented to 'the Government after the end of each 

financial year .and the matter of printing of 
the Reports_is too much delayed. The Committee takes a serious view 
of this slackness on the part of the Department. The Department 
should adopt measures to avoid such delays in future. 
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The Committee, therefore, recommends that the annual administ- 
rative Reports must be completed and submutted to the Government 
during the succeeding year by all means. . 

20. During the course of oral examunation the departmental repre- 
sentatives stated that no such coordimation 

Constituting a Commuttee exists at district level to decide the cases 
Co-ordination , of transfers of the teachers. The Commuttee stressed 
Committee for that to avoid inconvenience caused to the teachers 
transfer of and the students due to therr haphazard transfers 
teachers.’ a coordmnation Committee 1s required to be set up 

. at the district level 50 that education of the students 
may not suffer on_account of transfers of teachers. The Commuttee 
desires that concrete steps should be taken in this direction by the 
Government. 

The Committee further recommends that there must fbe a co- 
ordmation Commuittee at the district level for deciding the transfers 
Bof masters and teachers and 1t must consist of D.E O., S D.E 0. and 

.E.O. 

21. The Commuittee was not satisfied with the statement of पट 
departmental representative regarding the N.S.S. 

NS 5. Schemes | Schemes as 06108 implemented at present The Co- 
—————————mnuttee was of the view that this scheme should 
8150 be ntroduced 1n the small villages for universal benefit. 

The Committee further recommends that the small villages which 
may be ready to cooperate with N.S.S. Scheme should also be adopted 
under this Scheme. ’ 

22. हा the 0181 examination the हा representative 
~———————— stated that Scout movement is not working upto the 
Boys Scouts and |  satisfaction these days. The Committee desired 
Girls Guide- Sc- |  that scouting should be conscribed m the schools 
heme inthe ° | because this 15 an essential subject for proper deve- 
Schools. | lopment of a student as a good citizen. 

The Commuttee further recommends that enrolment of scouts in the 
educational Institutions should be popularised and encouraged and 
earnest efforts should be made to enrol the maximum number of stu- 
dents both boys and girls as scouts and guides. 

23. During the oral examination of the departmental representa- 
l tives the Committee felt that at present the syllabus 

The Syllabus of of school going children 1580 heavy that seems (0 
students be unmanageable 1z a proper way and 15 difficult 

for the students to cope with for. their.academic 
development. Such a heavy syllabus is an impediment in education 
and immediate steps are required to be taken by the Government to 
reduce the syllabus in size and load. . 3 

As the present syllabi of students is very bulky the Committee 
recommends that speedy steps may be taken to reasonably reduce it 

हक 
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so that the students do not feel its burden and could conveniently 
cope with their studies and get real benefit out of it. 

24. During the course of oral examination . after. hearing the 
—-——— eVidence of the departmental representatives the 

Construction and Commuittee came to the. conclusion that work of 
repairs of School construction and repairs of the school buildings 
buiidings was slow though the funds had already been 8110; 
— ———————I| cated for the purpose.. The Government should 
take all care to speed up its efforts in this directjon. iThe -loopholes 
if any, should be removed immediately. 

t 

The Commuttee, recommends that the repair work of all such mid- dle, High and Higher Secondary schools which have been taken over bv the Government should be compléted 4t the earliet and whete 
the buildings are under construction or are to' be constructed,” ‘the 
same should be completed on priority basis. 

25. During the coufse of oral exammation the Committee cited 
many an instances ‘where ' the condition of- the 

Private Buildings | private butidings used for schools on rent is dilapi- 
rented for schools| dated. The Committee was of the view that all 

: such buildings should be acquired with ‘immediate 
effect and got repaired on emergent basis becausé the-owners of-such 
buildings are taking no’ interest for' proper maintenance iof such 
buldings. It is essential so ‘that such schools could कह run properly 
after undertaking'the necessary ‘repairs.: - 

(g Y | L 

26. The :departmental represantativ.e stated . that the Scholarships 
———-———— are given to studeuts on the basis of a prescribed 
Scholarships limit of income of their parents. The Committee felt 
Awarded to that. in this way the promising students who top the Students - +merit, lists were-deprived of this benefit which was a i—i—-t————" great injustice ,to such students. N 

. o कि ८ i ‘s ' p .. . The Committee, therefore, recommends that the students who come 
on the merit list, should not be'dveprived of scholfarsh‘ip_s for the reason 
that the income -of their parents js higher than the limit prescribed 
by _the Department., There should be no ificome * limit . for mérit 
scholarships. 

ity 

27. The Committce feel that the Government should make the — — --—————- procedure of paymenteasy 50 that the grants in aid 
Grants paid to can be paid to the schools and Colleges well उप 
privately managed | time to avoid hardships being faced by the staff ag 
Schools and Coll- | present. The Committee also showed concern 
eges. over the delay in the finalization of the case in res. 

vect of providing grants in aid to meet the 759 
deficit of funds of such schools and Colleges. The Committee re. 
commend that this case should be decided by the Government 
immediately. 

— et ey तय 

The Committee further recommend that the Government may 
drop the proposal for increasing tution fees to lessen the burden on 
exchequer to meet such deficits in schools and Colleges Fund.
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+ 28. The departmental representatives explained the details in 

e ——a mo——— respect of N.C.C. traming imparted to the student 

N.C.C. Training | and stated that this training cannot be made part 

imparted to Stu- | of the curriculum. The Committee was of the view 

dents. that this training should be given to all the students 

——' and in this way they will become disciplined like 

the students of Sainik schools. 
It ety s, 

i The Committee, therefore, recommend that the Government 

“should pay its attention to this suggestion keeping in view all the 

.aspects of providing N.C.C. training to all the students of schools 

‘and Colleges in the State. 

The Committee further recommend that the rate of refreshment 

per head provided to the trainees should be revised as the present 

rate of 60 paisa per head per parade is most inadequate for refresh- 

ment due to increase in price level. 

29, The Committee was not satisfied with the reasons explained 

—_— by the departmental representatives during the oral 

Delay in settle- examination in respect of too much delay 1 pension 

ment of Pension | cases of retired teachers. The Committee was of the 

cases. view that the Department sbould take necessary steps 

e aa—a——— (0 keep the records of all its employees 1 order 

- so that such kind of delay ता. pension cases may pot occur In 

future. 

, The Committee recommend that the Government should take 

necessary steps to expedite the settlement of pending pension cases 

and adopt suitable measures so that office inefficiency may not cause 

, unnecessary harassment to the retiring officials. 

The Committee further recommend that the pending cases in re- 

+ gard to ‘‘fixation of seniority” should also be finally settled expediti- 

ously. Such type of lacuna should be removed from the workmg of 

office admimstration.
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IRRIGATION DEPARTMENT 
30. THE ORGANISATION OF THE DEPARTMENT 

AND ITS SUBORDINATE OFFICES 

The State Irrigation Department 15 under the charge of an 
Engineer-mn-Chief, who is head of the depariment. He has under his 
charge amongst other subjects, establishment (gazetted), Planning, 
Budgetting monitoring Inter-State disputes and policy matters. 

There are six Chief Engineers Incharge of important projects 
and running and maintenance of canals. Duties assigned to the Chief 
Engineers are as under :— 

(i) Chief Engineer/SYL. 

He is incharge of construction of Sutlej Link Yamuna Link, Project 
a canal with a capacity of 7,500 Cs. मिट has under his charge 5 
Superintending Engineers, while three are incharge of construction in 
the field, one Superintending Engineer is incharge of project circle and 
other incharge of remodelling. Each circle has four Executive Engineers 
and other connected subordinate staff. Besides this he 15 incharge of 
central Design & P.A.C. 

(ii) Chief Engineer/Running Canals 

He is incharge of mamtenance and running of all the existing 
irrigation canal systems im Haryana. He has under his charge 5 
Superintending Engineers who have under their charge 3 Executive 
Engineers each. In addition he is incharge of regulation work under 
Superintending Engineer/Regulation. The Executive Engineer have 
under पिला charge engineering staff viz sub divisional officcrs and 
Sectional Officers as well as Revenue staff comprising of Deputy 
Collectors, Zilladars, and Irrigation Revenue Booking Clerks. . 

(iii) Chief Engineer Drainage I. 

He is incharge of Dramage Project. Hehas under his charge 5 
Superintending Engineers, who in turn have under them about 4 Executive 
Engmeers in each Circle. Out of these three Superintending Engineers 
are engaged on drainage works one on procurement & the fifth incharge 
of Hanthni Kund Barrage. The Executive Engineers have under their 
charge 3—4 Sub Divisional Officers. In addition to this Non Gazetted 
Staff is also under his control. 

(iv) Chief Engineer;Drainage दी. 

He is incharge of Drainage Projects. He has under his charge ° 
5 Superintendimg Engineers. Who पा. turn have under them about 4 
Executive Engineers in each circle. The Executive Engineers have under 
their charge 3-4 Sub Divisional Officers. While three Superintending 
Engineers are engaged on exclusively for flood work, one Superintending 
Engineer 15 incharge of Gurgaon Canal & fifth in Design.
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(v) Chief Engineer/Project. 

He is incharge of modernisation of Irmigation Channels पा 
Haryana under world Bank Programme. He has under his chaige 
5 Suparinteading Engineers each having attached to 1t about 4 Executive 
Engineers.” Each Executive Engineer has 4 Sub Divisional Officers under 
the1r control. In addition work of inter-state dispute with Superintending 
Engineer/Planning and monitoring work under Superintending Engineer/ 
monitormg 15 processed through Chief Engineer/Project. 

(vi) Chief Engineer/JLN. 

He 15 incharge of construction of lift irrigation projects in Haryana. 
He has under bis charge 6 Superintending Engineers each: having 
attached tont about 4 Executive Engineers. Each Executive Engineer have 
3-4 Sub Divisions. . 

(vii) Xead Office Establishment. 

A statement showing the Organisation in फिट Irrigation Depart- 
ment 15 enclesed. 

. The Engineer-in-Chief and the 6 Chief Engineers घाट assisted 10 
their work by the following officers 1ए the Head Office. 

(a) Superintending Engineer Planning & Executive Engineer Flanrirg. 

They deal with the distribution of assets and lLabilities of earst- 
while Punjab State inter state disputes of works, allocation of budget 
grant and Planning of irrigation projects. 

(b) Exeeutive Engineer/Canals. 

He assists the Chief Engineer/Canals in all matters relating to 
Canal Administration - 

(¢) Executive Engineer/Regulation. 

He assists the Chief Engineers in all cases dealing with regulation 
of supplies in the canal system of W.J C. 1a the State. 

(@) Executive Engineers/General & Revenue. 

He assists the Chief Engineer/Canals in revenue matters and other 
general type of works. 

(e¢) Executive Engineers/Floods. 

They assists the Chief Engineers Drainage in matters relating to 
construction maintenance of flood control and drainage works etc. 

(f) Executive Engineer/Projects. 

He assists the Chief Engimeer;JLN with थी] the work relating to 
his administration. 

.
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(8) Executive Engineer/Lining. 

He assists the Chief Engineer/Project with the work relating to 
Lining of Channels in Haryana. oo 

(h). Executive En_gn,'neer/Gr_o_,u_nd_wrater. 

' Heg assists Superintending Engineer personnel MITC/Projects and Regulation in the matters dealing with the desciplinery.“cases.of . MITC, 
personnel and training and other works programme. 1 

(i) Executive Engineer/S.Y.L.(W) 

He assists the Chief Engineer;SYL in matters relating to his 
administration. ' . 

(J) Administrative Officer. 

He deals with all cases 01; establishment relating to Irrigation Department (Except, Head Office Estt.) ' ' 

(k), Establishment Officer. 

The Non-Gazetted establishment.is dealt by the Estt. Officer. 

(1) Registrar . 

He deals with all cases of establishment relating to Head Office and also acts as Drawing and Disbursing Officer. 

(m) Officer on Special Duty, 

He deals with all cases relating to accounts, PWD Misc. Advances, 
Audit/PAC paras for the department as a whole.
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31. THE FUNCTIONS OF THE DEPARTMENT'-ANDITS: » (. 

oi 1. . . SUBORDINATE OFFICES 

. The Irrigation Department is responsible for the efficient -mainten-! 

ance and running of the irrigation canal system and construction of 

various irrigation projects in the state. ~The départment also'maintairs; 

viagious flood control and Drainage Works and undertakes execution of 

schiemés for control of floods 806, construction of river protection, 

works. o , o 

Construction and maintenance of-deep tubewells is now being 

looked after by HS.MT.C. ' 

Engineer-in-Chief is the head of the Department who in turn is 

responsible to the Commissioner and Secretary to Govt. Haryana, 

Irrigation Department. 

The administrative unit of the department is the Circle, which is 

under the charge of a Superintending Engineer. The executive unit 

of the department is a Division, which is under the charge of an Executive 

Engineer. Duvision is further divided into Sub-Divisions, which 1n turn: 

have staff under them for supervision and’execution of works. 

- 
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32. BROAD DETAILS ON WHICH THE ESTIMATES ARE BASED 
The budget éstimates are based on detailed projects for execution of works and the programme for execution of these schemes 85 drawn up for the current year. As regards, maintenance works, the budget estimates are based on actual requirement of establishement already in position and estimate of maintenance expenditure as assessed keeping inview the requirement of ut-most economy in the departmental expenditure, 

33. VOLUME OF WORK पाप THE DEPARTMENT AND ITS SUB- ORDINATE OFFICES COVERING THE PERIOD OF ESTIMATES AND GIVING FOR THE PURPOSE OF COMPARISON CORRES- PONDING FIGURES OF THE PAST THREE YEARS 

The construction work being undertaken in the State in respect of irrigation projects has been increasing over, the years as per compari- sion depicted below :— 

Actnal Expenditure Butget 
————— 

1976-77 1977-78 1978-79 1979-80 

(1) Expenditure on Major 3618 3361 3778 5788 & Medium Projects. 

(2) Expenditure on Minor 58 50 104 100 Irr. Schemes. 

(3) Expenditure on "Flood 356 1038 2635 2000 Control & Drainage 
Schemes. 

Total :— 4031 4449 6517 7888 

Maintenance Expenditare 

Bhakra Canal System. 

(i) Works 115 148 164 210 
(i) BEstt. 191 170 183 187 W.J.C. System 

(i) Works 557 618 691 805 
(i) Estt. (Including lift 200 242 260 290 Schemes) 

Flood Control & Drainage 63 73 120 186 Schemes, ) 

Total :— 1136 1256 1450 ' 1677 
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3% ACTUAL EXPENDITURE INCURRED UNDER EACH-SUB-- 
"HEAD OF ESTIMATED. DURING THE PRECEDING THREE 

YEARS b 

" Actual -Expenditures are asunder i— 

Rs. in lakhs, Budget, 

1976-77 1977-78 1978-79 1979-80 

356 995 2635 20,000. 

35. REASONS FOR VARIATIONS, IF ANY, BETWEEN THE 
ACTUALS OF THE PAST THREE YEARS' AND THE 

CURRENT ESTIMATES 

The variations under' the' main headsare explained 85 under :— 

(i) Major and Medium Irrigation Schemes 

The tempo of execution of. various major and medium irriga- 

tion. schemes has been-increased- over the years. Itis now proposed 

to incur an expenditure of Rs. 5788 lakhs on execution of these 

schemes during year 1979-80. The expenditure on these schemes was 

" partially 165 870 the preceding years, 

(i) Flood Control and Drainage schemes 

As already explained, the State has accepted cxecution of a master 

Plan for flood control & Drainage Schemes estimated to cost of Rs. 138 

crores. It is now proposed to keep up the accelerated, tempo on: 

execution of flood control & drainage schemes in the mnext 5 years. 

Whereas the expenditure in 1974-75 and 1975-76 was about Rs. 2 

crores. The expenditure during 1976-77 was Rs. 3.56 crores. The 

budget estimates for the year 1977-78 account for an expenditure 

of Rs. 9.95 crores against which a sum of Rs. 10.38 crores was spent, 

and expenditure for 1978-79 is Rs. 26.35 crores. Budget for 1979-80 is 

Rs. 20 crores. 

(iii) Maintenance Works 

There is increase in the maintenance expenditure on account 'of 

the folloing :— 

(i) Grant of A.D.A. to the Estt. 

(i) Increase in prices of material and labour, which has 
reflected in execution of works इन 

(iliy The more and more channels of the lift irrigation schemes 

are being commissioned, which has resulted in increase in 

running of these पा irrigation shemes ; 

(vi) Additional augmentation tubewells are being installed in 

the state, which are resulting in increased running cost. 
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EXPENDITURE DURING 
Name of Scheme 1976-77 1977-78 1978-79 1979-80 

WJIC Remodeiling (—)69.44 4.00 1.00 . 100.00 
Project ) . A 
Gurgaon Canal Project 46.93 39.00 (—)8.00 50.00 
Reéwadri lift scheme 2.00 — — — 
Increasing capacity of 29.36 1400 (—)1.00 — 
Jui Canal o 
Bibipur Lake Project 28.35 9.00 11.00 8.00 
Loharu पं Scherhe 202.65 112.00  207.00  100.00 
Sewani Lift Schérite 35618 33200 7400  50.00 
Aug. Canal Project 4.73 — (—)3.00 — 
Lining Hansj Br. 9.11 4.00 (—)l.00 — 
0 to 50 

Délhi Br. Delhi - 95.45 17.00 1.00 64.00 
Tail Disty.- ‘ 
JLN Project 1667.28 1470.00  1569.00  1050.00 
Munak Canal 6278  (—)28.00 3.00 24.00 
Butapa & Sunder 2.72 16.00 (—)16.00 27.00 
Sub Br 
Head Regulator at 0.98 — — —_ 
Dadupur ) ' 
Becharge Works 5.00 10.00 — 20.00 
Const. of Tajewala 14.79 30.00 75.00 500.00 
Barrage . , , + «१८८ 

. . Nagal Lift Scheme 52.88 45.00  59.00 100.00 
Investigdtion's 7.09 500  45.00 50.00 

[ ¥ 

New Okhla Barrage न — — 200.00 
Modérnisation of 119.69 155.00  875.00 1400.00 
éxisting channels in 
Haryana . 

Hailstment in Haryana — न 18.00 न 

S:Y.E. Préject 979.10 (879.10 769.00  1845.00 
+ 900.00 - 
+ 100.00'Pb.) 

Share cost रण डॉ.018.26 —_ —_ — 500.00 
on Kotla, Bhindwas & 

ottu lake 

Conjective’ use of — 250.00° 100.00 50.00 
Aug. T/wells 

25. Un Approved Scheme —_ — बना 100.00 

Total 3617.63 5384.00 3778.00 5788.00
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36. During the course of oral examamination the departmental 

\ representatives  gave detailed mformation 

Controlling regarding the stepstaken by the Government to 

Rivers/Rivulets control the floods constructing bundhs and 

reserviors on the various rivers and rivulets 

passing through the State. The Committee, however stressed that the 

Tangri and Markanda rivulets during the rainy seasons create great- 

havoc in the area. The steps taken by the Governmentto control the 

flood waters of these two rivulets are not sufficient. The Government 

should also see that these rivulets may not cause hell in their areas 

in future. 

_ The Committe recommends that bandhs on Tangriand Markanda 

rivulets be constructed on priority basis 80 that पट ramy water could 

bo made avallable for irrigation purpose. 

37. It was brought to the notice of the Committee by the depart- 

———————-— mental representatives during the course of oral 

Lack of Availabi- examination that the department has so many 

lity of fands (Plan/| projects in hand that sufficient money 15 required 

non-Plan) for Deve-| for completion of the same in time. These 

lopment of Projects| projectsare augmenting the 1rrigation and power 

— facilities for the farmers in particular and people 

of the State in general. But it is not done according to the programme 

sketched by the department bzcause the cuts are effected एा the plan 

and non-plan expenditures to be made by the department for comp- 

leting the various projects already started and 10 98 started to augment 

the supply of water and power to the needy farmers. 

The Committee took a serious view of this lag on the partof the 

Government and desired that Government should not ignore the 

importance of such projects run by the department. The funds in 

bade.quate proportion should be allocated to the department on priority 

asis. 

The Commuittee recommends that Government should pay its full 

attention towards controlling the floods and adequate amount be 

allocated for the same and the work started for this purpose should be 

speedily completed. 

लि The Committee further recommends that there should be no cut 

on plan expenditure as it was stated by the officers of the department 

that they received only 16 crores whereas a provision of Rs. 25 crores 

was made in the plan in the first phase for controlling the floods 1n 

Haryana State पा the master plan. ’ 

38. During the course of oral examination the departmental 

| represantatives stated that there are proposals 

Spurs and Studs 6m for spars and stuls on the Yamuna river to 

the Yamuna River.l protect the cultivablz areas of the State but the 

जन work has not bzen started so far. The Commi- 
ttez wis of thz vizwthataction should bz taksn with 1mmnsdiate effect 

to startconstrustion of spars and studs on the Yamuna river. 
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The Committee, therefore, recommends that the spurs and studs 
as proposed on the Yamuna river for protecting the cultivable areas 
be completed on top priority basis. 

39. The Committee was not convinced with the detailsof action 
—_— —| being taken by the department for controlling 
Controlling Floods| the flood water of Yamuna river as explained by 
of Yamuna River.| the departmental representatives. The Committee 

l was of the opinion that the works taken in hand 
by the department are meagre and some additional schemes should 
also betaken inhand so that the Haryana side may be protected from 
the havoc of floods of Yamuna river. 

The Committee, therefore, recommends that a bandh be const- 
ructed from village Chogamma, Distt. Karnal to Kalanaur, Distt. 
Ambala on river Yamuna so that the Haryana side may be protected 
from the havoc of floods. 

40. During the course of oral examination the Committee 
- expressed the difficulties being faced by the 

Deep and Shallow | farmersin the Karnal district because the water 
Tubewells Installed| level there has gone down in the district because 
alongwith Augmen-| of installation of deep and shallow tubewells 
tation Canal. alongwith the augmentation canal. The farmers 

—  have to bearheavy expenses for re-boring of 
tubewells To save the farmers from such extra expenses the Govt. 
should find ways and means to stop nstallation of deep and shallow 
tubewells alongwith the augmentation canal. 

41. The departmental representatives during the course of oral 
> ., examination explained the scheme for lining of 

Lining of Canals canals and water channels in the State to check 
and Water Cha- seepage and wastage of canal waters. The 
nnels in the State. | departmental representatives gave details of 

—I various works of lining of canals started by the 
department. The Committee recommends to takein hand lining of 
W.JC from Dadupur to Yamuna Nagar in addition to the work 
already in progress on that canal. 

The Committee, therefore, recommends that lining of W.J.C. from 
Dadupur to Yumuna Nagar be taken on priority basis so that the 
water of the Hydel channel which 1s under construction from Hathni- 
kund to Dadupur be taken inthe W.J.C. and no second channel 
from Dadupur to Yamuna Nagar need be constructed which will save 
considerablz labour and expenses. 

GENERAL OBSERVATION 

42. Ths Committee after oral examination of the departmental 
repressatatives cams to the conclusion that various useful projects/ 
works are 10 progress in the State but as expiained by the departmental 
representatives the spzed of progress was slow and in some cases the 
works have bzen ignored duz to paucity of funds. There arecertain
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schemes which are still to see thelight of the day. The réasons for 
delays in comipléting those projects, are non-=availability of funds 
in time which create hinderances in the alround progress of the 
State 

The Committee, therefore, recominends that in Viéw of the impor- 
tance of projetts taken in_hand -by thedepaitment-the Government 
should make available sufficient fund$ so that tHese projects may be 
completed’in time for thée benefit of the Stdté 28 a whole 
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APPENDIX-I. 

Summary of recommendations/observations of the Estimates Committee (1979-80) 

Sr. 
No. 

Page Paragraphs 
of the 
Report 

Recommendations/Observations 

49 

49 

49 

49-50 

50 

50 

50 

50-51 

51 

16 

17 

18 

19 

20 

21 

22 

23 

24 

EDUCATION DEPARTMENT (1979-80) 

The Commuttee recommend that the Edu- 
catton Department should be headed by an education- 
ist instead of an Officer drawn from the I.A S., cadre 
whocan give a proper direction tothe formulation 
of the edcucation policy on correct lIines and logk 
after the administratiop of the Education Department 
in a better way on the basis of his mature practical 
experience 1 the field of education. 

The Commuttee recommends that the students must 
be medically examined at least once durirga Session 
and the Commuttee may be informed accordingly. 

The Commuittee recommends that the decision of 
an earller Committee regarding effecting transfers 
after a lapse of 5 years should be strictly adhered to 
and further recommends that those teachers and 
masters who are drawing house rent within 8 radiug 
of 5—8 kilometres of a town must be trasferred 
from that place after due period 10 some rural areag 
beyond a distance of 10 kilometres from a town. 

The Committee recommends that the Annuai 
Admunistrative Reports must be completed and, 
submutted to the Government during each succeed- 
ing year regularly. 

The Committee further recommends that there 
must 06 a cordination Committee at the district-level 
for deciding the transfers of teachers and it must 
consist of D.E.O., S.D.E.O. and B.E.O. \ 

The Committee recommends that the small villz ges 
which may be ready to cooperate with the N.S.S. 
should also be adopted under this scheme and the 
Committee may be informed accordingly. 

The Committee recommends that enrolment of 
scouts in the educational institutions should be popu- 
larised and encourged and earnest efforts should be 
made to enrol the maximum number of students both 
boys and girls as scouts and guides. 

The Committee recommends that speedy steps 
may 06 taken to reasonably reduce the syllabus so 
that the students do not feel its burden and could 
conveniently cope with their studies and get real 
benefit out of it. 

The Committee recommends that the repair work 
of buildings of middle, High and Higher Secondary 
schools which have been taken over by the Govern- 
ment ‘should 06 completed at the earliest and where 
the buildings are under construction or are to be beon.structed, the same should be completed on prior.ty 

asis. * "
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3 4 

10 

11 

12 

13 

14 

15 

16 

51 

51 

51 

52 

52 

60 

60 

25 The Commuttee recommends that private buildings 

on rent for schools should be acquured with immediate 

effect and got repaired on emergent basis because 

the owners of such buildings are taking no nterest 

for proper mantenance of such buildings and the 

Commuttee may be mnformed accordingly. 

26 The Committee recommends that the students 

who come on the merit list, should not be deprive 

of scholarships for the reason that the income of their 

parents 18 higher than the Limit prescribed by the 

Department. There should be no income limit for 

merit scholarships. 

27 The Commuttee 15 pained regardmg the delay 1n 

finalization of the case mn respect of providing grants 

i aid to meet the 75% deficit of funds of privately 

managed schools and colleges The Commuittee 

recommends that this case should be decided 

immediately. 

The Committee further recommends that the 

Government may drop the proposal for increasing 

tuition fees to lessen the burden on exchequer to meet 

such deficits 1n schools and colleges Funds. 

28 The Commuttee recommends that the Government 

should pay 1ts attention keeping in view all the 

aspects of providing N.C.C.training to all the students 

of schools and colleges 1n the State. 

The Committes further recommends that the 

rate of refreshment per head provided to the traimnees 

should be revised as the present rate of 60 paise per 

head per prade is most mnadequate for refreshment 

due to increase 1ए. price level. 

29 The Committee recommends that the Govt. 

should take necessary steps to expedite the settlement 

of pending pension cases and adopt suitable measures 

so that office inefficiency may not cause unnecessary 

harassment to the retiring officials. 

The Committee further recommends that the pen- 

ding cases 1n regard to “fixation of sentority” should 

be finally settled expeditiously. Such type of lacunea 

should be removed from the working of office ad- 

mimstration and the Commuittee may be informed 

accordingly. 

IRRIGATION DEPARTMENT 

36 T The Committee recommends that bandhs of 

angr1 and Markanda Rivulets be constructed on 

priority basis so that the rainy water would be made 

available for irrigation purpose and the Commuttee 

may be informed accordingly. 

37 The Committee recommends that Govt. should 
pay its full attention towards controlling the floods 

and adequate amount be allocated for the same and 
the work started for this purpose should be speedily 
completed. 

____________________‘__
__.__._n—————‘-—‘—"—"“_
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61 
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6162 

38 

39 

41 

42 

The Commuttee recommends that the spurs and 
studs 85 proposed on the Yamuna river for protecting, 
the cultivable areas be completed on top priority 
basis and the Committee may be informed accord- 
mngly. 

The Commuttee recommends that a Bandh be 
constructed from village Chogamma, Distt. Karnal 
to Kalanaur, Distt. Ambala on river Yamuna 50 that 
the Haryana side may be protected from the havoc 
of floods. 

The Commuttee recommends that to save the 
farmers from extra expenses on account of re- boring 
of their tubewelis because of low water level पा 
existing tubewells the Govt, should find ways and 
means to stop installation of deep and shallow 
tubewells alongwith the augmentation canal and 
action taken in this regard may be intimated to 
the Commuttee. 

The Committee recommends that lining of W J.C. 
from Dadupur to Yamuna Nagar be taken up on 
priority basis so that the water of the Hydel channel 
which 1s under construction from Hathnikund to 
Dadupur 06 taken inthe W J C.and nosecond channal 
from Dadupur to Yamuna Nagar need be constructed 
which will save considerable labour and expenses. 

The Committee therefore, recommends 
that in wview of the importance of 
projects taken 11 hand by the Department the 
Government should make available sufficient funds 
50 that these projects may be completed in trme 
to benefit the State as a whole.
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APPENDIX—II 

Statement showing the outstanding Recommendations of the Committee on the budget 

Estimates for the year 1968-69, 1971-72, 1973-74, 1974-75, 1975-76, 1976-T7, 1977-78 and 

1978-79. 

Sr.No. 

Report 

Page Paragraph Further Recommendations/observations made 

of the by the Commuttee 

3 

34 

21 

[9 

18 

19 

20 

13 

11 

12 

13 

14 

14 

39 

22 

12 

12 

13 

14 

19 

20 

21 

INDUSTRIES DEPARTMENT (1968-69) 

Reply received from the Commussioner and 

Secretary to Govt , Haryana, Fmance Department 

vide his memo No 9/2/79-4 B & C, dated 27-12-79 

15 yet to be considered by the Committee. 

PRINTING AND STATIONERY DEPARTMENT 
(1971-72) 

Reply recetved from the Commissioner and 

Secretary to Government, Haryana Finance Depart- 

ment videhismemo No.9/7/79-4B&C, dated 14-9-79 

1s yet to be considered. 

HEALTH DEPARTMENT (1973-74) 

The Commuttee would like toknow the number of 

dispensaries, district-wise, without doctors at present 

and the reasons therefor. " 

Do 

The Commuttee would like to know the number of 

enquiries which, are perding for more than six 

months and the reasons therefor 

Copies of the instructions for sample check of 

Famuly Planning performance statistics stated to have 

been sent on the 4th May, 1976, have not been 

received 1n the Vidhan Sabha Secretariat 

The Commuttee desired that requisite number 

of copies of these instructions be sent at the earliest 

The Commuttee would like to know the basis on 

which the percentage-of patients who got themselves 

X.-rayed at the X-ray plants provided 10. Government 

Hospitals{private sources, mstitution in the district 

has been worked out. 

The Committee also decided to orally examine 

the departmental representatives 10 this connection 

at one of 1ts subsequent meetings. 

The Committee decided to orally examive de- 

partmental representatives in this conpection at one 

of their subsequent meetings. 

The Committee would like to know the latest 

posttion with regard to approving the list of Ayurve- 

dic/Unani medicines to be prescribed by the author-1- 

sed Vaidyas/Hakims and fixing the shops etc.etc. 

»
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36 

39 

44 

45 

46 

51 

73 

17 

18 

20 

20 

21 

22 

22 

23 

2627 

12 

12 

27 

28 

32 

33 

33 

34 

46 

15 

21 

22 

General Qbservatiin 

The Committee takes a serious view of the fact 
that the Health Department has notsent even a single 
reply to the 1ecommendations/observations made 
by the Committee from tune to time particularly 
no reply recetved from the Department after the years 
1976 onwards The Commuttee would like to know 
the reasons from the Govt as to why the replies were 
not sent 0 the Vidhan Sabha Secretariat for the last 
3—4 years. 

TRANSPORT DEPARTMENT (1973-74 

Reply recerved from the Commussioner anpd 
Secretary to Government, Haryana, Finanee Depart- 
ment vide his memo No 9/9/78-4 B & C, dated 9-8.79 
1s yet (0 be considered by the Commuttee. 

Reply received from the Commissioner and 
Secretary to Government, Haryana, Finarce Depart- 
ment vide his memo No 9/9/78- 4 B & C, dated 
9-8-78 is yet to 06 considered by the Committee. 

Reply received from the Commussioner and 
Secretary to Government, Haryana, Firance Depart- 
ment vide his memo No. 9/9/78-4 B & C, dated 9.8-.79 
15 yet to be considered by the Committee. 

Reply received from the Commissioner and 
Secretary to Governmert, Haryana Finance Depart- 
ment vide memo No. 9/9/78-4 B & C, dated 9-8-7§ 
18 yet to 06 considered by the Committee. 

Reply received from the Commussioner and 
Secretary to Government, Haryana, Finance Depart- 
ment vide his memo No 9/9/78-4 B कि C, dated 9-8-79 
15 yet to 96 considered by the Commuttee. 

Reply received from the Commissioner and 
Sczcretary to Government, Haryana, Finance Depart- 
ment, vide his memo No. 9/9/78-4 B & C, dated 9.8-79 
is yet to be consodered by the Committee. 

Reply recerved from the Commussioner and 
Sccretary to Government, Haryana, Finance Depart- 
ment, vide his memo No 9/9/78- 4B & C, dated 9-8-78 
is yet to be considered by the Commuttee. 

CO-OPERATION DEPARTMENT (1974-75) 

Reply received from the Commissioner and 
Secretary to Government, Haryana, Finance Depar- ment, vide his memo No. 9/({6 79-4 B & C, dated 
12-10-79 is yet to be considered by the Committee, 

Reply recetved from the Commissioner and 
Secretary to Government, Haryana Finance Depart- 
ment, vide his memo No. 9/6/79-4 .B & C, dated 12-10-79 15 yet to be considered by the Commuttee, 

Reply received from the Commissioner and
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20 

21 

22 

27 

9 

12 

13 

1314 

17 

11 

12 

23 

24 

24 

30 

11 

12 

15 

16 

12 

13 

Secretary to Government, Haryana Finance Depart- 

ment, vide huis memo No 9/6/79-4 B & C, dated 

12-10-79 is yet to be considered by the Commuttee. 

Reply reeeived from the Commussioner and 

Secretary to Government, Haryana, Firarce Depart- 

ment, vide his memo No. 9/6/79-4 B & C, dated 

12-10-79 is yet to be considered by the Committee. 

Reply recerved from the Commusstoner and 

Secretary to Government, Haryana, Finarce depart~ 

ment vide his memo No 9/6/79-4B&C, dated12-10-79 

15 et to 06 considered by the Commuttee. 

Reply recetved from the Commussiorer and 

Secretary to Govt. Haryana, Finance department 

vide lus memo No. 9/6/79- 4 B & C, dated 12-10-79 

is yet to be considered by the Comm ttee. 

Reply receved from_ the Commuissioner and 

Secretary to Government, Haryana, Finarce Depart- 

ment vide his memo No 9/6/79-4 B & C, dated 

12-10-79 is yet to be considered by the Commuttee. 

PRINTING AND STATIONERY DEPA RTMENT 

(1975-76) 

Reply recerved from the Commussioner and 

Secretary to Government, Haryara, Finance Depart« 

ment vide his memo No. 9/3/79-4 B & C, dated 

25-11-79 15 yet to be considered by the Committee. 

Reply received from the Commuissioner and 

Secretary to Government, Haryana, Finance depart- 

ment vide his memo No 9/3/79-4 B & C, dated 

25.11-79 15 yet to be considered by the Commuttee. 

Reply recerved from the Commissioner and 

Secretary to Government, Haryana, Finance Depart- 

ment vide his memo No. 9/3/79-4 B & C, dated 

25-11-79 15 yet to be considered by the Committee 

Reply received from the Commuissioner and 

Secretary to Government, Haryana, Finance Depart= 

mept vide his memo No. 9/3/79- 4 B & C, dated 

75.11-79 1s yet to be considered by the Commuttee. 

TOURISM DEPA RTMEMT (1976-77) 

Reply recerved from फिट Commussioner and 

Secretary to Government, Haryana, Finance Depart- 

ment vide his ememo No. 9/14/78-4 B& C, dated 

22.8-79 is yet to be considered by the Commuttee. 

DAIRY DEVELOPMENT DEPARTMENT/ 
CORPORATION (1976-77) 

Reply received from the Commussioner and 

Secretary to Government, Haryana, Finance Ddpe art- 

‘ment vide छाई memo No 9/8/79-4 B & C, dated 
28-11-79 is yet to be considered by the Commuittee.
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12 

15 

16 

17 

18 

19 
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21 

SPORTS DEPARTMENT (1976-77) 

The Commuttee fecl that the delay in supply t he 
mater.al on budget estimates and replies to the ques- 
tionnare was not justified and 1t reflects adversély 
on the efficiency of the departmert. In view of the 
regrets offered by the deparsmental represantative 
the Committee do not interd to persue this matter, 
fur her, but suggesis that the Goverrment should 
tone up the admunis r.tion ot the department. 

Since the post of Director of Sperts has been 
created by the Government, keeping in view, the 
imporiance of sports in ths State and on account of 
ircreaseof workload of the department, the Commuttee 
see no reason why this post not manned by an mde- 
pe: d.nt whole-time Dir.ctor of Sports. 

Further 1t was not ced that घाट post of Director 
has beensarctioned 10 IAS Cadre. Every IAS Officer 
cann.t be an outs‘andirg sportsman. The Commyt- 
tee, therefore, recommend. to the Government that 
for th: pr ymoiioh of sporis activities 1n the State an 
IAS Officer having the bzckground ard aptitude for 
the sports may be appointed whole time Director of 
Sports at the earliest and the Committce may be 
informed accordmngly. 

As already not ced this post is heldby an officer 
in addition to bis own duties. Whenthere will be 
one 1ndependent whole time Director of Sports as 
r:comme~ded by the Commuttee in para 16 of this 
report. He can very w.l look after the work of 
the Additional Director also. Tt is seen that the 
duties per’ormed by the Additional Director are not 
of 50 intricate or of technical nature, and the post 
being a part time, this job can be assigned to the 
D\Lre‘ctor or Deputy Director. 

As already recommended by the Committee in 
para 16 of this Report when there will be 8 whole time 
Director well-versed पा sports matters, he will not 
be requuired “technical advice” of the sports officer. 

However, the Committee recommend to the 
Government that when a whole-time Director of the 
department 15 appointed by the Government then the 
justification for retaining this post at Head Quarters 
may be seen by the Government and the decision 
taken in this respect by the Government may be 
communicated to the Commuttee. 

Reply recerved from the Director, Sports Depart- 
mert, Haryana, vgde his letter No. Sports-DA-VII-79 
15598, dated 8-11-79 15 yet to be considered by the 
Commuttee. 

Reply received from the Director, Sports Depart- 
ment, Haryana, vide hisletter No. Sports-DA-VII-7 
15598, dated 8-11-79 15 yet to be considered by the 
Commltt‘ee_. 

Reply recerved from the Director, Sports Depart- 
ment, Haryana vide hus letter No. Sports-DA-VII-79/
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15598, dated 8-11-79 15 yet to be considered by the 
Commuittee. 

Reply received from the Director, Spois Depert- 
mert, Haryana, vide his letter No. Sports-DA-VII/79/ 
15598, dated 8-11-79 1s yet to be considered by the 
Commuttee. 

Reply received from the Director, Sports Depart- 
ment, Haryana vide his letter No. Sports-DA-VII-79/ 
15598, dated 8-11-79 1s yet to be considered by the 
Commuttee, 

Renly received from the Director, Sports Deprri- 
ment, Haryana, vide ५15 letter No. Sperts-DA-VII-79¢ 
15598, datod 8-11-79 15 yet to be considered by the 
Committee. 

Reply received from the Director, Sports depart- 
ment, Haryana vide his letter No Sports-DA-VI1/79/ 
15598, dated 8-11-79 15 yet to be considered Ly the 
Commuttee. 

DAIRY DEVELOPMENT DEPARTMENT 
(1977-78) 

Reply received from the Comm ssioner ard 
Secretary to Government, Haryana, Finarce depart 
ment vide uis memo No 9-8-79/4B& , da ed 
dat:d 28-11-79 1s yet to be considered by the C¢m- 
mittee. 

Reply recetved from the Commussioner and 
Secretary to Government, Haryana, Finanee de- 
partment vide his memo No 9/8/79 4Bffi , d:t=d 
28-11- 9 is yet to be considored by the Comnut ee 

Reply received from the Commissioner and 
Secretary to Government, Haryana, Fmance De- 
partment vide his memo No. 9/8/79-4B&C, dated 
28-11-79 15 yet to be considered by the Commuittce 

Reply received from the Commuissioner and 
Secretary 10 Government, Haryana, Finsnce De- 
partment vide his memo No 9/8/79 -4B&C, dated 
28-11.79 is yet to be considered by the Commuttee. 

Reply recewved from the Commissioner and 
Secretary to Government, Haryana, Finance de 
partment vide his memo No 9/8/79-4G&  dated 
x8-11-79 1sfyet to be considered by the Commuttee. 

Reply recewved from the Commussioner and 
Secretary to Government, Haryana Fimance De- 
partment vide his memo No 9/8/19-4G& , dated 
28-11-79 is yet to be eonsidered by the Commitee. 

Reply received from the Commissioner and 
Secretary to Government, Haryana, Finance De- 
partment vide his memo No. 9/8/79-4B&C, dated 
28-11-79 is yet to be considered by the Commuttee 

Reply received from the Commissioner and 
Secretary to Government, Haryrna, Fmanee De- 
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partment vide his memo No. f%8r79-4B&C, dated 
28-11.79 is yet to be considered by the Committee. 

Reply received from the Commissioner and 

Secretary to Government, Haryana, Fmance De- 

partment vide his memo No. 9/8/79-4B&C, dated 

28-11-79 is yet to be considered by the Committee. 

Reply reeerved from the Commissioner ard 
Secretary to Government, Haryana, Fimance De- 
partment vide his memo No. 9/8/79-4Bffl , dated 

28-11-79 15 yet to be considered by the Commuttee. 

EXCISE AND TAXATION DEPARTMENT 
(1978-79) 

The Committe recommend that posts of Excise 
and Taxation Officers may be abolished with imme- 
diate effect. The Committee further recommend 
that these muinor duties may feither be assigned 10 
the Jomt Excise and Taxation Commussioners or 
Deputy Excise and Taxation Commissioners. 

The Committee recommend to the Govt that 
the duties assigned to the Deputy Excise & Taxa- 
tion Commussioner (Statistical) H.Q. may be dis- 
tributed amongst the remaining Deputy Excise & 
Taxation Commussioners and these posts may 06 
abolished with immediate effect and the Committee 
may be informed aceordingly. 

The Commuittee recommend that suitable steps 
be taken to ensurc that Annual Adminstration 
Report of the Department is brought out within the 
shortest possible time after the elose of the year 
towhichit relates, otherwise itlosesits purpose and 
significance for which it was prepared 

The Committee recommend to the Govt. that 
all officers at H.Q. as well as the district level who 
are entitled to use the Govt. transport may be 
provided diesel jeeps instead of cars and petrol jeeps. 
The Commissioner, however, may be allowed to. 
use the car bemng the Head of the Deprriment. 
The fleet of cars may be surrendered to the Govt 
immediately and the Committee may be informed 
about the steps taken by the Department in this 
respect. 

The Committee strongly recommend to the 
Govt. thatin future no new licence should be given 
to any proprieter of private restaurant/hotel in the 
State. Not only this, the Committee also recommend 
that the licences issued to these proprieters of res- 
taurant/hotel may not be renewedp in future, keep- 
ing in view the public nuisance and prohibition pol cy 
of the ovt. 

The Commuttee strongly recommerd to the 
Govt. the names of those officers who advised the 
Govt. to enhance show/tax-entertainment duty mry 
be sent to the Committee for its informaticn and 
recommending a suitable action against these officers. 
The Committee further recommend to the Govt.
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that incompetent officers who caused 1055 to the 
State may not be posted m the department like 

Excise and Taxation Department which gives 
a handsome revenue to the State. 

The Commuttee 10 the strongest possible words 
recommend to the Govt. that the Excise and Taxa- 
tion Commussioner should check the work of En- 
forcement Officer monthly with a view to weed out 
this evil of illicit distillation from the State com- 
pletely 

The Commuttee recommend thatasfar aspossible 
exemption to films from entertainment Tax should 
be discouraged infuture If at all the Govt thinks 
that the theme of a particular films 18 for the promo- 
tion of the peace internationz! good-will and patrio- 
tic, Producers and Directors of such films mry be 
encouraged by giving them special award by the 
Government. 

The Committee recommend to the Government 
that the policy of lottery system may be abondoned 
and the auction system may be adopted by the 
Government and the Committee may be mformed 
accordingly. 

The Committee recommend that the depart- 
ment should carry out a survey of such public 
places in the State where the wine shops have been 
opened near the religious, educational cultural and 
other important public places which cause a great 
nuisance and rowdyism to the public at large and 
the licences of those persons who are owning the 
wine shops at these places may either be)cancelled 
or the venue may be shifted to some other places 
according to provisions contamed in the Act/mstruc- 
tions of the department. 

The Committee recommend that the vigorous 
efforts should be carriedout by the officers of the 
department and to be more vigilant and alert and 
leave no loop hole 1n the present system of assess- 
ment and recoveries which comes to their notice. 

The Committee is constramned (0 observe about 
the total number of appeals against the orders of 
the Deputy Excise and Taxation Commissioner as 
on 30-6-78. These appeals are far too many and the 
Committee recommend to the Government that the 
appeal may be decided on merits at the earliest and 
the Commuttee may be informed accordingly. 

The Commuttee recommend that a Police Officer 
or a Sentor Department Officer may be appointed 
as (हार्ड Enforcement Officer 10 the department and 
the steps taken by the Government in this respect 
may be sent to the Committee 

The Committee recommend that a muntmum 
period of two to three years may 06 specified dur- 
ing which an  Officer of the department 15 required 
to work m one district and 1s not transferred to
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another district unless it becomes absolut_ely neces- 
STy in the public interest, to transfer him earlier 
than the prescribed time. 

The Committee recommend to the Govt. that 
Research Cell created by the department is absolu- 
tely a white elepbant and these posts may be abolish- ed with immediate effect 85 a token of economy and the Committee may be informed accordingly. 

The Committee recommend to the Government that quarterly progress report of this Legal Cell 
may be asked by the Government with a view of streamlining this cell properly. 

The Committee observe that relevent Acts of the department may be amended accordingly to bring such type of anti social elements within the purview of the relevant Acts with a view to take suitable action against them. Such type of anti social elements are playing havoc with the lives of 
mnocent people of the State from time to time. 

The Committee reeommend to the Government that frequent checking raids may be carried out by the staff of the department to check the plying of private matador vehicles as unauthorised taxies in the State, 

9457~H,V.S,—H.G.P,,Chd.
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